BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(SZ) CHENNAI

ORIGINAL APPLICATION No. 249 of 2020

IN THE MATTER BETWEEN

Dusharla Satyanarayana ...Applicant

Versus
District Collector,

Suryapet District.
and others ...Respondents

REPLY STATEMENT FILED ON BEHALF OF THE 4™ RESPONDENT

I, T. Vinay Krishna Reddy, S/o. Dayakar Reddy, aged about 43 years,
working as District Collector, Suryapet District do hereby solemnly affirm and
sincerely state as follows.

| am the 4" respondent herein and am well acquainted with the facts of
the case from the records and as such | am competent to file this reply before
this Hon’ble Tribunal. The answering respondent deny all the allegations and
averments contained in the above OA except those that are specifically

admitted herein, and put the applicant to strict proof of the same.

1. It is humbly submitted that the petitioner has stated expansion of 4 lane
road completely ignoring the Chuttukunta water body at Raghavapuram village
as per the provisions of EIA notification and Andhra Pradesh Building Rules,

2012 (adopted to Telangana State), Telangana Irrigation Act, 1357 F.

2. It is humbly submitted that on receipt of requisition from the PD, NHAI,
PIU Khammam, through Lr. No. NHAI/PIU/KMM/2017/86, Dt: 20.04.2017 to

acquire an extent of 68340.31 Sq.mts land in Raghavapuram village of Mothey

Wvoon, |
DISTRICTCOLLECTOR,
SURYAPET.



2

Mandal for four laning of Suryapet - Khammam section of NH-365 BB, the
Competent Authority (LA) & Revenue Divisional Officer, Suryapet has
completed acquisition process duly followed the NH Act 1956 and issued
notification from time to time on statutory i.e., 3A, notification published in
Government of India Gazette No.2626, Dated:12.09.2017, S.0.3001 (E),
Dated:12.9.2017, 3D Notification published in Government of India Gazette
No.2314, Dated:22.06.2018, S.0.3055 (E), Dated:18.06.2018 and 3G
notification No.C/952/2017, Dated:05.07.2018 published in daily news paper
the Hans India (English) and Vartha Telugu Daily on 07.07.2018 and
08.07.2018 respectively. Thereafter, award enquiry was conducted on
28.07.2018 and 30.07.2018 in Tahsildar Office, Mothey Mandal and passed
award u/s 3G (1) of NH Act, 1956 vide CALA & RDO, Suryapet
Proc.No.C/1522/2017, Dated:30.08.2018 for the patta lands proposed for
acquisition while deferring the Government lands, Shikam, Canals and internal
roads which are comes under acquisition in Raghavapuram Village of Mothey

Mandal is as follows:

Total Proposed Area : 60059.25 Sq. Mts.
Government land & Shikam 3288.02
Government Assigned land ; Nil

Canal and Streets (Roads) : 75.87

Patta land (Area to awarded) : 56695.36 Sq. Mts

Thus a total extent of 56695.36 Sq. Mts patta lands which is coming
under acquisition in Raghavapuram Village of Mothey Mandal is covered under

award passed U/s 3 G (1) of NH-Act, 1956 as per CALA & RDO, Suryapet
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Award proceedings No. C/1522/2017, Dt: 30.08.2018 while sanctioning an
amount of Rs.1,71,74,274/- (Rupees One crore seventy one lakhs seventy four
thousand two hundred and seventy four only) towards land compensation and
disbursed to the (79) awardees whose lands were acquired for 4
laning/widening of NH-365 BB, Suryapet to Khammam Section covering the

following Survey Numbers and land status of Chuttukunta lake is as follows:

Sl.No. Survey Number Patta/Govt. Dry/Wet
1 2% Gouvt. Shikam
g 23 Private Dry
3 24 Private Dry
B 88 Private Dry
o) 90 Private Dry
6 91 Private Dry
[ 107 Private Dry
8 108 Private Dry

3 It is humbly submitted that during the land acquisition process for the

lands proposed for the acquisition in Raghavapuram Village of Mothey Mandal,
no objections were received neither from the awardees whose lands were

coming under acquisition nor from the any interested persons.

4. It is humbly submitted that as the present project is existing State
Highway i.e., R&B Road leads from Suryapet to Khammam was identified for
expansion as National Project and assigned No. NH 365BB within the interest
of the public for transportation and convenient of the commuters. It may have
lesser impact on the ecological equilibrium of the lake. Therefore the impact
may be reduced by providing column bridge by the project authority and
increasing the storage capacity either digging are increasing the size of the

lake.

5. Further it is humbly submitted that no violation has been committed by

the project authority as present work is being carried out on the interest of the

Wooh
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public on the acquired land including a small peace of land covered in
Chuttukunta lake. However for maintaining same FTL of lake, the column
bridge may be provided by the project authority and strengthening of bunds
may be implemented as a remedial source to protect the water body i.e.,
Chuttugunta lake which is coming under acquisiton for NH 365BB in
Raghavapuram village of Mothey Mandal, Suryapet District. In addition the
restoration of the lake to its original status, inner side of the bund, revetment
may be carried out in consultation with irrigation department at the cost of
project authority as recommended by the joint committee constituted in the OA

249 of 2020 in this matter.

6. It is therefore prayed that the Hon'ble Court may be pleased to pass
appropriate order or orders as this Hon'ble Court may deem fit and proper in

the circumstances of the case.

ey
DS R¥EiaROenECTOR
SURYAPE T,

VERIFICATION

I, T. Vinay Krishna Reddy S/o Dayakar Reddy, aged 43 years, Occ: Service,
R/o Suryapet District, Telangana do hereby verify and declare that the
contents stated in the above counter-affidavit are true and correct to the best
of my knowledge and belief. Hence, verified on this the Q) 8/ day of July

2021, at Suryapet.
s
4" Respondent.

DISTRICT COLLE
CT
SURYAPET s
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Suryapet Bypass in the abiove stretch. .
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 12th September, 2017

5.0, 3001(E).~—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways Act.
1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpuse, the land. the brief description of which is given in the Schedule below, is required for building
(Widening/four laning, etc.), maintenance, management and operation of National Highway No.365BB, in the stretch of
Jand from Design Ch.0+000 (Ex.Km.129+000 of NH.65) to Design Ch.38+200 (Ex. Km.27+800) (Suryapet— Khammam
Section) in the district Suryapet in the state of Telangana, hereby declares its intention to acquire such land;

Any person interested in the said land may, within twenty-one days from (he date of publication of this
notification in the Official Gazette. object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely Revenue Divisional Officer. Suryapet
in writing and shall set out the grounds thereof and the Competent Authority shall given the objector an opportunity of

being heurd. either in person or by a legal practitioner, and may, after hearing all such objections and after making such
further enquiry, it any, as the Competent Authority thinks necessary, by order. either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of section 3C of the said Act shall be final:

The land plans and other details of the land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority.
SCHEDULE
Brict description of the land to be acquired with or without structure falling within the stretch of land from

Design Ch.0+000 (Ex.Km.129+000 of NH.65) to Design Ch.38+200 (Ex. Km.27+800) (Suryapet ~-Khammam
Section) of the National Highway No. 365BB in the State of Telangana.

| Serial " Name of Name of the Name of the Village Survey Type Nature of ‘ Arca \
\ Mumber “ the Taluk/ number | of land Land | (InSquare |
| | District Mandal | meters) |
112 3 4 5 6 | 7 | 8 |
r 1 Suryapet 1.Suryapet (1) Tekumatla 77 Private l Dry } 4945'UU(LJ
| f 65 Private | Wet | 490.000
: 1 78 Private Dry | 5050.000
\ 0 | Private | Wet | 1725000
| 79 Private Dry | 2385.000
59 Private_| Wet 1270.000 |
! 30 Private Dry 1800.000
1 58 Private Wet 1740.000
I 82 Guvt | Poramboke 1165.000
i 39 Private Dry 3450.000
1 ‘ 35 | Private Dry 3645.000
; ! 36 | Private | Dry 385.000 W
‘: | 38 Private Dry 4490.000 |
i ; e Total | 32540.000
é (2) Bechiragdacharam 80 {Private) Wet 10215.000
| 78 Private Wet 370.000 %
1 77 Private Wet 4965.000 |

o

75 Private Wel 2675000
| 76| Private Wet 1955000 |
| 72| Private | Wet 4185.000 |
: 1 71 Private Dry 11790.000
{ 1 69 Private | Dry | 19855.000
l | 58 Private Dry [ 85/3.000
1 3 ' _ Total | 64785.00¢
| | (3) Pillalamarri 823 Private Dry i 205.000
; 832 Private Dry L 11125.000 _
. | 834 | Private Dry | 3540.000 |
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[ 1 3.

— T g T [ Dy | ZBw |

| | o [ privae [ Dy | 890000

| | 350 [ Prvaie | Dy | 2143000
ot pivae | Dy 5500

\ \ mn% 1250000
302 | [ Dry | 410000

‘ \x 313 | Govt. | Poramboke %

\ ‘1 — 376 | Govt_| Poramboke

- B =
mm-m- 585.000 -

| mlmm 230.000

ﬂ.lmg Wet 135.000 |
mm-

[ Govt._| Poramboke 340.000 - -
Dr i

‘a. 08 | Privat | 175000 |
i i Private Dry i 345000
| \ privaie [ Dry | 783000 |
! \ [Privae | Dry | 845100 @
! i o1z | Private | 535.000
1 615 | Private | 715.000
l i 614 | Privae | Dy 355.000 |
| 'l w 600 [ Private | Doy 30.000 -
| ‘z ‘1 [ 599 [ Private | Dr 345.000
‘ 5 ' 314 | Privae | Dy | 4060003
| | | 515 [ Private | Dy | 2550000 ]
| i —m Poramboke 420.000 -~
g | el | Privaw | Wer | 830000
| | —giv [ Prvae | War | 3595000
| s
| | 7 [ Privaie | Wer [ 105000_|
' 39 [ Prvae | Wer | 985000
‘: 38| Privae | Wer | 495000
'. 37 | Privae | We | 2350.000
; \ 635 | Poramboke | 1095.000
»; j 1 , m Poramboke 1450.000 | .
: i \ o34 | Govt | Poramboke |  915.000_ ]
| ‘ \ €35 | Govt. | Poramboke | 1860.000
\ | 3: . .
| \ | 612 | Privac Dry | a130000 |
| ! i 626 Private *_Dny 6@)()0() {
i 5 ~o25_ | private | Dry T 4940.000 1
\ ‘\ 624 Private Dry | - 130 .000_ |
! i Private Dry 1‘85'.()()9__j -
'. | ‘* [ 617 | Private Dry T0RG0.000 .
‘ | 616 | Private Dry | 5745000 4
. 615 | privae | Doy 1440.000 1
| . =
2 | { Total | _?AS?.::.()()O i
: ! | 3.Mothey (1) Namavaram Dry 2415000 |
| \ 3650000 |
\ 7§95.000 |
': | 4675.000
\ ‘ 13635.000
| \ (2) Raghavapuram 185.000
| 1 l 405.000 |
i ‘ Private 340.000 |
i " \ Private 1465.000 __|
i ' i Private Dry L 100.000 i
l ‘ Dry , ‘nlm:j

-

Private
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18 THE GAZETTE OF INDIA : EXTRAORDINARY
1—"—17 74 Private Dry 6465.000 |
' 73 Private Dry 750.()00J
‘ | 75 | Private Dry 3095.000
| 76 Private Dry 2985.000
77 Private Dry 75.000
88 Private Dry 2005.000
i 89 Private Dry | 450.000
1 90 Private Dry 1640.000
i 91 Private Dry 1035.000
]| 92 Private Dry 3355.000
l 97 | Private | Dry 1480.000
‘ 98 Private Dry 335.000 |
: : 100 | Private Dry 1055.000
| 99 Private Dry 2320.000
’ ‘- 3 Private Dry 2950.000
| i 34 Private Dry 11075.000
! ‘! i 32 Private Dry 1105.000
‘i | 3 33 Private Dry 7530.000
[ ; 28| Private Dry 300000 |
1 i 27 Private Dry 1925.000 |
f | 26 | Private | Dry 1780000
i | 25 Private Dry 3355.000
: ) Privale Dry 7855.000
i 23 Private Dry 4890.000
} ; 2 Private Dry 3825.000
| 118 Private Dry 2350.000
= 112 Private Dry 2915.000
| 109 Private Dry 1050.000
121 Private Dry 410.000
| i 105 Private Dry 2620.000
| i 104 Private Dry 1335.000
‘ | 103 Private Dry 6240.000
| 102 Private Dry 3080.000
101 Private Dry 2155.000
‘ | Total | 114525.000
{ (3) Mothey 298 Private Dry 2415.000
} | 299 [ Private Dry 415.000
‘ ! 301 Private Dry 1335.000 1
1‘ i 300 Private Dry 300,000 |
! w i 302 Private Dry 5000 |
i 327 Private Dry 1720.000.. |
} ; 297 Private Dry 7070.000
| | 296 Private Dry 4235.000
| & 295 | Private Dry 6885.000
j 1‘ 294 Private Dry 3020.000
! i 289 Private Dry 210.000
‘| 293 Private Dry 16785.000
5 i 292 Private Dry 140.000
i t 291 | Private Dry 3180.000
i ; 290 Private Dry 3750.000
| : 226 Private * Dry 1995.000
i ; 261 Private Dry 30.000
‘ i 259 Private Dry 5595.000
| : 260 Private Dry ©2475.000
i 1 258 | Private Dry | 3440.000 1
; 257 [ Private Diy | 585006
| 264 Private Dry Fo215000 |
| 248 Private Dry | 685000 !
| 256 Govt. | Poramboke | 2655.000 |

i
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| o 34 Govt. | Poramboke 1925.000 ™,
’ | 36| Private | _ Dry 8715.000 |~ -
: 38 Private Dry 6515.000 % |
! 37 Private Dry 1975.000 +
! Nala Govt. Poramboke 1485.000 -
Total | 134885.000
| (7) Singarenipalli Nala Govt. | Poramboke 2120.000
' 49 Private Dry 4850.000
I SO | Private Dry 7015.000 ~p”
| 51 Private Dry 6515.000 v
! Road Govt. | Poramboke 630.000 < )
| 14| Private Dry 9085.000
| 15 Private Dry 6480.000
i 9 Private Dry 8545.000 7
! 7 Private Dry 2RA5.000 7
: 6 Private Dry 1165.000 =+~
54 Private Dry 6850.000 &~
X 53 Private Dry 1405.000 o~
§ 52 Private Dry 550000 sl
: ; 64 Private Dry 150.000 -
| ; 13 Private Dry 1870.000
; 12 Private Dry 60.000
: 11 Private Dry 1900.000
1 10 Private Dry 630.000 <
| Private Dry 90.000 .
! 3 Private Dry 1775.000 o
:: 2 Govt. | Poramboke 185.000 .|=
i 4 Private Dry 1175.000 o
, | 5 Private Dry 955.000
Il | v Total | 66845.000
L_ l GRAND TOTAL | 1965077.000

[F. No. NHAI/PIU-KMM/DPR/LA/3A/2017]
'RAJESH GUPTA. Dy. Secy.

RAKESH SUKUL

Digitally siane:d by MAKESH

SUKUL <

Date: 2617.62 14223522 +08'30°
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 18th June, 2018

S.0. 3055(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, published in the Gazette of India, Extraordinary, Part 11, Section 3, Sub-section (ii) issued under sub-section
(1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central
Government declared its intension to acquire the land specified in the Schedule annexed to the said notification for
building (widening/four-laning, etc.), maintenance, management and operation of NH-365BB on the stretch of land from

Design Ch. 0+000 to Design Ch. 38+200 (Office of Revenue Divisional Officer Suryapet) in the district of SURYAPET
in the state of TELANGANA

And whereas the substance of the said notification has been published in “Andhra Joythi” and “The Hindu” both
dated 22.09.2017; under sub-section (3) of section 3A of the said Act;

And whereas objections have been received and the same have been considered and disallowed by the
competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government:

Now, therefore, upon receipt of the said report of the competent authority and in excrcise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the Jand to be acquired, with or without structure, falling within the NH-365BB in the stretch of land
from NH-365BB (Office of Revenue Divisional Officer Suryapet) in the district of SURYAPET in the state of

TELANGANA
Sr. || Name of the || Name of the || Name of Survey Nature Type of Land Areain || Name of the Land
NO. District Taluka the Number of Hectre Owner/Intrested

Village Land Person

Part Survey No:

1 N E 4 s s b 7 8 9

SURYAPET ||Chivvemla || Ailapur 163 Private 0.020234 ~{[Jangothu Chakru
Dry S/o Chandiya (P),

7 Dharavth Bodiki
IW/o Veeranna (E)
163

SURYAPET |[Chivvemla ||Ailapur 163 Private 0.07631¢ anothu Chakru
Dry S/o Chandiya (P),
Angothu Somla
S/o Sevla (E)

163

SURYAPET ||Chivvemla |[Ailapur || 163 Private 0.005058 ™" |{|Angothu Chakru
Dry S/o Chanidya (P),
Angothu Ramji S/o
Raagya (E)

163

SURYAPET |[Chivvemla || Ailapur 163 Private 0.020234 *=|{|Angothu Chakru

Dry S/o Chandiya (P),
Angothu Bujji W/o
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128
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g st

| 7

Suryapet

Pillalamar 335
ri

849 ’ SURYAPET
850 ||SURYAPET
851 ’SURYAPET ’ Suryapet

Suryapet

Pillalamar
ri

341

Pillalamar 348
ri

852 |[SURYAPET |[Suryapet . 335

YRA 1 I+ STEIER 227
Nagaiah (E)
335
Private 0.091053+ anduri Shankar
Dry S/0 Ramaswamy
(P) Ganduri
Prakash S/o
Ramaswamy (P)
Private
Dry S/0 Mallaiah (P),
Yerpula Ruben S/o
Private
Dry

. Private

,'i
335 !
i
853 |ISURYAPET Mothey Raghavap 44 Private 0.002532 4
uram DRY
J 1 44 £
— _ —_ ?
854 |[SURYAPET Mothey Raghavap 44 Private —’0.005058 4
uram DRY 2
44 4
| S | . i
855 SURYAPE Mothey Private 0.010117 ]
DRY L :
3
’ 44 A
856 )SURYAPET Mothey Private 0.010117 hatikonda Ram "
DRY ‘
I 44
857 |ISURYAPET |[Mothey 0.007588
DRY 2
4
—
858 [ISURYAPET |[Mothey Private 0.005058 udu Kistu S/o
DRY Bichu (E)
44
859 [ISURYAPET Mothey Raghavap 44 Private 0.005058 Mudu Golya S/o
uram DRY Bichu (E)
44
P) | R T, 2 é
’860 NSURYAPET—NMothey _—}E'ighavapl dd l ”Private I0.007587 ’
V/o / {
= 7

g, S




874

SUR¥

875

SURY

876

SURY

877

SURY,

878

SURY/

879

SURY A

880

SURYA

SURYAI

SURYAT

883

SURYAP

884

SURYA”

885

SURYAP:I
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uram DRY [Dharma (E)
861 [|[SURYAPET {|Mothey Raghavap || 44 Private 0.005058
uram DRY
44 i
862 ||SURYAPET ||Mothey Raghavap || 44 Private 0.007587 Mudu Chandru S/o‘
uram DRY Rupla (E)
2 44
: 863 |[SURYAPET ||Mothey Raghavap || 44 Private 0.045526  {|IMudu
uram DRY Manikyamma W/o
Dharma (P),
h Pagidimairi
) § ISathyanarayana
S/o Narsaiah (E)
44
864 ||SURYAPET |[|Mothey Raghavap || 44 Private 0.030352 Mudu
uram DRY manikyamma W/o
Dharma (P),
Ponugoti Apparao
S/o Pedda
{ INarasimha Rao (E)
44
% 865 [|[SURYAPET [|Mothey Raghavap || 45 Private 0.01 Bata , Thatikonda
uram DRY \Somireddy S/o
‘: 'Venkanna (E) .
'af Keerthi
: IVenkateshwarlu
,‘; IS/0 Rangaiah (E) ,
/1 Thatikonda
4 3 ISomireddy S/o
,.3 \Venkanna (E)
&
.‘?5 L 45
4 866 ||[SURYAPET |[Mothey Raghavap (| 74 Private 0.005183 " IChityala Saidulu
q uram DRY IS/0 Bixam (E)
i} 74
d
867 |[SURYAPET |[Mothey Raghavap || 74 Private 0.005183*" |(|Kola Shoba W/o l
uram DRY Ravi (E)
74
! 868 HSURYAPET {IMothey Raghavap { 74 Private 0.01162 " |||Sk Ramza S/o
uram DRY Malsooru (E)
: 74
869 |[SURYAPET |[Mothey Raghavap || 74 Private 0.01672-
uram DRY IReddy S/o Narsi
‘ Reddy (E)
G [74
i; 870 ||ISURYAPET {|Mothey Raghavap || 74 Private 0.029176~ oad
g uram DRY 74
871 |ISURYAPET |[Mothey Raghavap || 74 Private 0.029176 > ||{vel amakor;la
uram DRY INarsi Reddy S/o
Venkat Reddy (E)
74
872 |ISURYAPET (|Mothey Raghavap | 74 Private 0.016386=" Bayya Rgahavaiah
uram DRY /o Lingaiah (E)
74

886

SURYAPE
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873 [ISURYAPET Mothey Raghavap || 74 Private 0.015717= Pachipala Lingaiah )
uram DRY S/o Avilaiah (E) £
74 T
874 |ISURYAPET Mothey Raghavap || 74 Private 0.007858— Gurijala Srilatha
uram DRY IW/0 Mysaiah (E)
74
dru S/o 875 ||SURYAPET Mothey Raghavap || 74 Private 0.009196™~{|IDharavath Anitha
uram DRY W/0 Ramakrishna
(E)
| 74
4 Wo 876 |[SURYAPET gbiotlley Raghavap || 74 Private 0.023659~||IMaddi Bhaskar
‘ : uram DRY Reddy S/o Venkat
Reddy (E) o
. ; 74 g
ma 2
() = I 7 ""/
877 |ISURYAPET Mothey Raghavap || 74 Private 0.03018~ avva Shirisha
E—— uram DRY \W/o Koti Reddy
? (E)
1 W/o il 74 vk
S ; i
»purao 878 |ISURYAPET Mothey Raghavap || 74 Private 7 0.015717~|IMekala Muthaiah i s
uram DRY S/o Papaiah (E)
<ao (E) _} 74
r ¥
pe—— 879 [|SURYAPET Mothey Raghavap | 74 Private 0.015884™ Pachipala 4
conda -f uram DRY Venkanna S/o H
o | |Avilaiah (E) ¢
. | | [74 -
rlu 830 SURYAPET || Mothey Raghavap || 74 Private 0.02299~ |IBhumireddy Y
1 (E) uram DRY Madhusudan
Reddy S/o Malla
/o l Reddy (E)
' | l' 74
i o hm——
—— 881 |[SURYAPET |[Mothey Raghavap || 74 Private 0.008193~ Mattapalli
ulu uram DRY ) IMallaiah S/o China
) Ramulu (E)
74
- i L
882 |ISURYAPRT Mothey Raghavap || 14 Private 0.016386™~ Mattapally Laxmi
4 uram DRY /o Srishailam (E)
s ' 74
s 83 |[SURYAPET [[Mothey Raghavap || 74 Private 0008109 Il ommu
uram DRY INarsamma W/o
Lingaiah (E)
74 i
\rsi 884 |[SURYAPET ||Mothey Raghavap [l 74 Private 0.005518~ Koripally |
uram DRY Venkanna S/o
Iddaiah (E)
i z
885 [[SURYAPET .[ Mothey Raghavap || 74 Private 0.007775 ([ISama Ramesh
= uram DRY Reddy S/o Narsi
Reddy (E)
3/0 74
/(E) ) e ——
836 [|[SURYAPET ! Mothey Raghavap [[ 74 Private 0.010784 {(Infusuku Pulla
= : uram DRY Reddy S/o Latchi
vaiah | Reddy (E)
}z) | L e
) ‘
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887 JISURYAPET ||Mothey Raghavap || 74 Private 0.009029 Vempala
uram DRY IMangatayamma
\W/o Bixam Reddy
E)
| [
By 888 |ISURYAPET ||Mothey Raghavap || 73 Private 0.005518 Koripelli venkanna
¥ uram Dry IS/o Iddaiah (E)
L 73
889 [|SURYAPET Mothey Raghavap || 73 Private 0.007775 |llsama Ramesh
uram Dry Reddy S/ Narsi
Reddy (E)
73
890 [[SURYAPET |[Mothey Raghavap || 73 Private 0.010784+. |lMusuku Pulla
uram Dry IReddy S/o lachi
Reddy(E)
bs 73
v 891 ||SURYAPET ||Mothey Raghavap || 73 Private 0.00902%~_ empala 904 [[SURY:
uram Dry mangathayamma
\W/o Biksham
Reddy (E)
73
892 [ISURYAPET |[Mothey Raghavap || 73 Private 0.005434~ |([Road
uram Dry 73
| L
. e
893 ||SURYAPET [|Mothey Raghavap |[ 73 Private 0.011955~ |IlK omaragici babu 905 [ISURYA
uram Dry S/0 Ramalingaiah .
E)
73
] A——
894 |ISURYAPET ||Mothey Raghavap || 75 Private 0.005768- | Yerroju Surya 906 {ISURYA}
7 uram Dry hary S/o Venkata
B Chary (E) )
75 I
; | R o
895 [ISURYAPET |[Mothey Raghavap || 75 Private 0.005768,,_ Komaragiri babu 907 [|SURYA®
uram Dry /o Ramalingaiah .
ROA |ISURYAPET ||Mothcy Raglavap | 75 Private 0.007106~ . [1908 |ISURYAp:
uram Dry
& 897 [ISURYAPET l Mothey ’Kaghavap 75 Private 0.01814 ||l otha Poolamma
g uram Dry /o Ram Reddy 1 =
¥ E) 909 JISURYAPE
o L 15
‘ 898 |ISURYAPET || Mothey Raghavap |[ 75 Private 0.030765 ~ ||[Sama Prabhakar
5 uram Dry Reddy S/o janaki .
i Ram Reddy (E) ' =
75 ~ |I910 |ISURYAPE-
& —_— ] \J ;
3 &
§ 899 [[SURYAPET Mothey Raghavap || 75 Private 0.024411 - Bayya Raghavaiah .
£ uram Dry S/o Lingiaha (E) .
g 75 -
§ 900 |[[SURYAPET Mothey Raghavap 75 Private 0.016804 ™
] uram Dry =
912 !SURYAPE’?”




ta
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ixam Reddy
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S/o Narsi

u Pulla
/o lachi
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901

SURYAPET

Mothey

Raghavap
uram

75

Dry

Private

0.027003~

Maddi Jan Reddy
S/0 Veera Reddy
(E)
75

902

SURYAPET

Mothey

Raghavap
uram

75

Dry

Private

0.031183~

SRSP, Can;l -
Road
75

903

SURYAPET

Mothey

Raghavap
uram

75

Dry

Private

0.050585="

Battipalli Muttaiah
S/o Veeraiah (P),
Battipalli Naga
Mallaiah S/o
veeraiah (P),
Musuku Pulla
Reddy Alias
(Venkat Reddy S/o
Lakshma Reddy)
(E)

75

a
hayamma
ksham
(E)

igiri babu
nalingaiah

904

SURYAPET

Mothey

Raghavap
uram

15

Dry

Private

0.015175~

Battipalli Muttaiah
S/o Veeraiah (P),
ibattipalli
Nagamallaiah S/o
veeraiah (P),
Dudipala Manjula
\W/o Mallesh (E)
78

905

SURYAPET

Mothey

Raghavap
uram

76

dry

Private

0.010117_

Battipalli Muttaiah
1S/0 Veeraiah
(P&E)

.76

wlamma

n Reddy

—_——i

abhakar
/o janaki
idy (E)

.1gh:z'.am
taha (5)

906

SURYAPET

Mothey

Raghavap
uram

76

dry

Private

0.010117~

Battipalli Naga
Mallaiah S/o
veraiah (P&E)
76

907

SURYAPET

Mothey

Raghavap
uram

76

dry

Private

0.035409 ~

battini Suramma
'W/o Suraiah
P&E)

76

908

SURYAPET

Mothey

Raghavap
uram

76

dry

Private

0.060702 ~

Battipalli Naga
Mallaiah S/o
Veraiah (P), Shaik
Huseein Bee W/o
IRasool (P&E)

76

909

SURYAPET

Mothey

Raghavap
uram

76

dry

Private

0.015176¢7

910

SURYAPET

Mothey

Raghavap
uram

77

Private

Battipalli Muttaiah
S/o Veeraiah (P),
A mzad S/o Azeem
(E)

76

0.005058 «

S/o Ramulu (P&E)
77

Boddu Lingaiah

911

SURYAPET

Mothey

Raghavap
uram

88

Private

0.070819

Boddu Lingaiah
5/o Ramulu (P&E)
88

912

SURYAPET

Mothey

Raghavap

88

Private

0.03541 7

i

1

@
5
=]
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uram

dry

INarsamma W/o
iParusharamulu
P&E)

88

913 [|SURYAPET {[Mothey

Raghavap
uram

88

dry

Private

0.005058 ~—[|{Road

88

914 {[SURYAPET {[Mothey

Raghavap
uram

89

dry

Private

0.020234~~|IMohammad Lal

Mohammad (P),
Dusharta
Venkanna S/o
Bhadraiah (E) ,
Dusharla
Lakshmaiah S/o
Bhadraiah (E) ,
iDusharla Suman
IS/0 Bhadraiah (E),
Dusharla Praveen
Kumar S/o
Bhadraiah (E)

89

915 |[SURYAPET |[Mothey

Raghavap
uram

90

dry

Private

0.010117 _||IDuscharla

Venkanna S/o
Bhadraiah (P&E)
90

916 ||SURYAPET {|Mothey

Raghavap
uram

90

dry

Private

0.010117_|||Duscharla j

lakshmaiah S/o
Bhadraiah (P&E)
90

917 ||SURYAPET ||Mothey

Raghavap
uram

90

dry

Private

0.010117__ {/IDuscharla Suman

S/0 Bhadraiah
P&E)

i

918 [ISURYAPET |{Mothey

Raghavap
uram

90

dry

Private

0.015176~||[Duscharla Praveen
K
B

umar S/o
hdraiah (P&E)
90

919 ||SURYAPET ||Mothey

Raghavap
uram

90

dry

Private

0.075877~ Kaaringnla

Shantha W/o
Srinivas (P&E)
90

920 lIsUrRYAPET |IMothey

Raghavap
uram

90

dry

Privaie

0.010117- {|{|Duscharla

Venkanna S/o
Bhadraiah (P&E),
Duscharla
ILakshmaiah S/o
\Bhadraiah (P&E) ,
Duscharla Suman
S/o Bhadraiah
P&E), Duscharla
IPraveen Kumar
IS/0 Bhadraiah
P&E)

90

921 |[SURYAPET ||Mothey

Raghavap
uram

91

dry

Private

0.015175 =~ Duscharla

Venakanna S/o
Bhadraiah (P&E)
91

[ 17

922 ||SUR

923 (ISUi=

924 |ISUR

925 |[SUR

927 ||SUR

928 ||SUR

929 ||SUR

930 ||SUR

931 [|SUR

932 |[SUR
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P —— 922 |[SURYAPET Mothey Raghavap 91 Private 0.015175 Duscharla
-:;1;"//0 uram dry Lakshrqaiah S/c{
haramulu ) l;l;adralah (P&E)

uram

e 52t [somvarer '
ia

1atah S/o 925
iah (Ej ,

a Suman
draiah (E),
a Praveen
S/o

ah (E)

927 SURYAPE’7 Mothey

923 |ISURYAPET Mothey Raghavap
uram
=
_al
.dry

.I_ =

926 |[SURYAPET [[Mothey Raghavap Private 0.025292-—
uram
I

91 Private
dry

Private

0.015176 .

0.015176+— Duscharla Praveen

Kumar S/o
Bhdraiah (P&E)
91

Kota Gopaiah S/o
Ramaiah (P) .
Battipalli Mallaiah
S/0 Narsaiah (E)
92

Battipallj
Madhusudhan S/o

akshmi narayana
(P&E)
92

|
930

I T =
SURYAPET ! Mothey aghavap
j uram

o1 SURYAPET |{Mothey
i

Raghavap
uram

L

I
932 ||SURYAPET Hgllothey Raghavap
’ ” uram

Private

handraiah (P&E)
. Podilla ravinder

S/0 Chandraiah

S/0 Clandraiah
P&E)

0.091053~

Private

Private
dry

19

e g

R

i
&
g
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Prabhakar Reaay-
/o Janakiram
eddy (E)

100

i

o |
g |

933 JISURYAPET ||Mothey Raghavap || |00 Private 0.012646°" [IIMaddi Venkat
uram dry Reddy S/o
Ramaiah (P),
Maddi Koti Reddy
S/0 Veeraiah (E)

L 100

934 [|ISURYAPET Mothey Raghavap || 100 Private 0.012646~{{IMaddi Venkat
uram dry Reddy S/o
Ramaiah (P),
Maddi Jan Reddy
S/0 Veeraiah (E)
100

2

[

E]

L

935 |[SURYAPET ||Mothey Raghavap || 109 Private 0.012646™ {{IMaddi Sanjeeva L
uram dry Reddy S/o i ’;4 4

Ramaiah (P)&(E)
| 5

936 SURYAPE?’ Mothey Raghavap || 100 Private 0.012646~llIMaddi 94=5
uram dry Madhusudhan N

4 Reddy S/o
Ramaiah (P)&(E)
100

937 ||SURYAPET |[Mothey Raghavap || 99 Private 0.121403 ~llSankranthi
uram dry Subbaiah S/o
Mallaiah (P&E),
Maddi Koti Reddy 94
1S/0 Veeraiah '
P&E) ==

L 2 i

938 ||SURYAPET Mothey Raghavap || 3¢ Private 0.295 " Ponugoti
uram dry \/enkalappa Rao

S/0 Chinna e
Narasimha Rao . 949
P&E), Ponugoti
Venkatapparao S/o
Chinna Narasinilia
Rao (P), Jampani .
Swetha W/o v =
Srikanth (E) , 950
Ponugoti
Venkatappa Rao
S/o Chinna
larasimha Rao = ]
P)n, Muddam : 951
Venkanna S/o '

Somaiah (E)
L ! 136 :
939 ||SURYAPET Mothey Raghavap 34 Private 0.465382 Kaaringula bala 952
uram dry Narsaiah S/o ;
Pullaiah (P&E) i
4 =

: : 940 ’SURYAPET Mothey Raghavap || 34 Private 0.020234” kaaringula Bala
| 1 uram dry

-2

—

v i PN S R

Narsamma W/o
Bala Narsaiah (P),
aaringula [
sathyanarayana

S/o Bala Narsaiah

|
K=l
W
w
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(E)
34
941 ([SURYAPET Mothey Raghavap |f 34 Private 0.455265 " ([IMarru Poorna
uram dry Chnader S/o janaki
[Ramaiah (P&E)
| | E——
L
942 [[SURYAPET Mothey Raghavap |[ 35 Private 0.060702 -~ Kola janaiah S/o
uram dry Narsaiah (P&E)
32
943 |ISURYAPET (|Mothey Raghavap || 33 Private 0.040468- |[IVeeraboina
uram dry Venkanna S/o
Bhumaiah (P),
Veeraboina Sreenu
S/oBhumaiah (P),
Reshma kartoon
W/o Mohammad
Gulam Huseein (E)
33
944 |SURYAPET Mothey Raghavap 33 Private 0.414797~ Kola Janaiah S/o
uram dry Narsaiah (P&E)
33
945 ||[SURYAPET Mothey Raghavap || 33 Private 0.03043 (llkola Janaiah S/o
uram dry Narsaiah (E)
33
946 |[SURYAPET Mothey Raghavap || 33 Private 0.03043~ ’Ko]a Chala Manda
uram dry S/o Narsaiah (E)
33
947 |ISURYAPET Mothey Raghavap 33 Private 0.00418 . Road
uram dry 33
948 |[SURYAPET Mothey —] Raghavap || 33 Private 0.021987 X |ISama Venkat
uram dry Reddy S/o Narsi
Reddy (E)
L 33
949 |ISURYAPET Mothey Raghavap || 33 Private ' 0.01998 ~_ Shakunambatla
uram dry Poolamma W/o
| Someshwar Rao
|
’ 33
e
950 |[SURYAPET 'Molhey Ragliavap || 33 Private 0.031768~. ||IMarru Ayodya
uram dry Ramaiah S/o
(Gopaiah (E)
33
f 1 G5 :
951 SURYAPET Mothey Raghavap 33 Private 0.005016 Kurella Upendra
uram dry (Chary S/o
Ayyanna (E)
33
952 |ISURYAPET Mothey Raghavap || 33 Private 0.004096 ~ Shaik jani Miya
| uram dry (E)
; 33
953 [ISURYAPET [[Mothey Raghavap |[ 35 Private 0.004682 ~{Frruma
H uram dry !{Venkatehswar Rao
| S/o Kotaizh (E)
33
1.

2.

b

< Rehar, .
BB TP

=
S

B
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954 ||SURYAPET |[Mothey Raghavap |f 33 Private 0.018476="1'Mohammad Akbar
uram dry IS/0 Lal
Mohammad (E)
33
955 [ISURYAPET ||Mothey Raghavap || og Private 0.009781+ ||IMandava
uram dry Venkanna S/o
Narsaiah (E)
28 -J
956 (|SURYAPET Mothey Raghavap || o8 Private 0.01045- Mandava Mallaiah
uram dry S/0 Narsaiah (E)
L
SURYAPET ||Mothey Raghavap |f 57 Private 0.073317 ~||iRoad
uram dry L 27
958 ([SURYAPET ||Mothey Raghavap || 77 Private 0.013292 «“ Ik ola Savitramma
o uram dry W/o Papaiah (E)
5 L
i { 959 ||SURYAPET |[Mothey Raghavap | 77 Private 0.005936 {3 oddu Guruvaiah
5 uram dry S/0 papaiah (E)
A 27
:-fé 960 [[SURYAPET ||Mothey Raghavap || o7 Private 0.013961~ Bayya ram Kotajah
¥ uram dry S/o Lingaiah (E)
27
961 |ISURYAPET Mothey Raghavap || 57 Private 0.020984 - {115 6ddu Shailaja
: uram dry \VW/o Ravi (E)
C 27
4 962 |ISURYAPET |[Mothey Raghavap || 57 Private 0022488 | Barting Vijaya
“ uram Lakshmi W/o
4 venkanna (E)

963 |[SURYAPET

|
—— e

Mothey Raghavap || 57 Puva[e
uram dry

0.009781 —i IMandava

Venkanna S/o
Narsaiah (E)

27
964 {ISURYAPET !Mull'xcy Aglmvap 27 Private 0.01045 ~ Mandava Mallaiah
uram S/o Narsaiah (E)
, 27
/) T ——— ﬁ'Mﬂ'
965 [iURYAPE?] Mothey Raghavap l 26 Private 0.005601 - oad
b I uram ‘26
B 966 [|SURYAPET [[Mothey Raghavap | 54 Perdte 0.0209- ggu Lingaiah S/o
/ ”4 uram _achaiah (E)
i 26
4 = -
g 967 |[SURYAPET Mothey Raghavap |[ 7¢ Prlvate 0.122‘04?{ Kanmaanthareddy
4 I uram dry Venkat Reddy S/o
4 Hanumantha
Wil Reddy (E)
26
4 968 [|SURYAPET I Mothey Raghavap 26 Private 0.011119% Becmireddy ]
2 uram dry Venkat Reddy S/o
“ 3 Krishna Reddy (E)
i 26
969 |ISURYAPET Mothey Raghavap 26 Private 0.011119= Palakuri Jhansi
uram dry W/o Sreenu (E)

el

o i

If

=

\.
<
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1l == §
il F l l ] [26 | i
; i
5 i 970 |[SURYAPET ||Mothey Raghavap || 26 Private 0.011119 ~ |||Kola Savitramma §
” uram dry IW/o Abbulu (E)
i 26
|
= 971 ||SURYAPET |Mothey  ||Raghavap || 26 Private 0.023157[PACS Sirikonda
} uram dry 26
| 972 |ISURYAPET |[Mothey Raghavap ([ 26 Private 0.035781~ |/[Kanmantha Reddy
;.;-_J_i uram dry Venkat Reddy S/o
-:!T Hanumantha
Th Reddy (E)
| L -
= Oy T
“"}l‘ 973 ||[SURYAPET |[Mothey Raghavap || 76 _I Private —{ 0.0158 Mandava
H: uram dry Veeramma W/o
p _.U Venkatesham (E)
: " f 2
a i
’|5 974 |ISURYAPET ||Mothey Raghavap |[ 74 Private T 0.01555% |llKola Uppalaiah ;
e uram dry S/o Ramaswamy 9
ﬂ (E) ’ '
A L | L 26
I e
Q 975 ||SURYAPET ||Mothey T Raghavap |f ¢ Private 0.012874~ |llVanam Narasimha
m; uram dry Rao S/o Ramdas
i (E)
’; 26
= (976 |[suryAPET Mothey Raghavap || 26 Private 0.01162\ |{{Gundala Mallesh
H uram dry S/0 Sathyam (E)
i 26
i i
- i 977 ||SURYAPET Mothey " Raghavap |[ ¢ Private 0.011453~ Karingula Lingaiah)
g! uram dry S/o Kotaiah (E),
! karingula
j Venkanna S/o
= Lingaiah (E)
iY | 26
'r’ 978 (|[SURYAPET Mothey Raghavap || ¢ Private 0.007022~ Hampala Rajaiah
i uram dry S/o
:;_:.. venkateshwarlu (E
th f‘l 26
fI‘ 979 |[SURYAPET |[|Mothey Raghavap || 74 Private 0.010784~ ||iPatakuri Lingaiah
uram dry S/o chinna Ramulu
(E)
26
%0 ! SURYAPET Mothey Raghavap |l 56 Private 0.014212- Kaaringula
uram dry Shnatha W/o
Srinivas Goud (E)
L 26
,: 981 [ISURYAPET Miothey Raghavap | 75 Private 0.050585 = SRSP, Canal
| uram dry 25
Ji 982 |[SURYAPET |[Mothey Raghavap || 25 Private 0.021402 IIMaddi Koti Reddy
uram dry S/0 Veera Reddy
il (E)
- 25
oMl
_ji 983 [ISURYAPET ||Mothey Raghavap [f 5 Private 0.041466 = |||Battini Kanakaiah
= uram dry S/o Suraiah (E)
3{; 25
i

i
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984 |[SURYAPET ||Mothey Raghavap || 25 Private 0.006019 — ||[Road
uram dry 25
985 ||SURYAPET ||Mothey Raghavap || 25 Private 0.02365¢ ~ || Battipalli Muttaiah
uram dry S/0 Veeraiah (E)
25
986 ||SURYAPET |[Mothey Raghavap || 75 Private 0.023324-- |IBattipalli
uram dry INagamallaiah S/o
veeraiah (E)
25
987 |[SURYAPET |[Mothey Raghavap || 25 Private 0.017974 -}l iPulusu Mangamma
uram dry \W/o Lingaiah (E)
25
988 SURYAPE’ Mothey Raghavap || 25 Private 0.013961 ~—{lBartipalij Papaiah
uram dry IS/0 Ramaiah (E)
25
989 |[SURYAPET ||Mothey Raghavap || 55 Private 0.016135 - [lPujusy Yadajah
uram dry S/o Venkaiah (E)
L 25
990 SURYAPET" Mothey | Raghavﬂ 2 7 Private 0.00836 ~~ [t
uram dry Venkatesham S.o
Pentaiah (E)
25
991 |ISURYAPET ||Mothey Raghavap || 75 Private 0.00836 - IlIBattini Nagarjuna
uram dry /o Pentaiah (E)
25
992 |ISURYAPET ||Mothey Raghavap || 75 Private 0.01162 |iiMusuku Satti _,
uram dry Reddy S/o Lachi
Reddy (E) i
25 i
— |
993 [ISURYAPET [Mothey Raghav;’ 55 Private 0.028758+- lIIBartipelli
uram dry Sugunamma /o
venkaiah (C)
Battipelli
Chennaiah S/o
Ramaiah (E)
J 25
— : : =
994 ||[SURYAPET Mothey Raghavap || 24 Private 0.106228 ~- Podilla Dileep
uram dry Kumar S/o
Chandraiah (P&E)
24
995 ||SURYAPET Mothey Raghavap || 74 Private 0.106228~~||Ipodilla Ravinder
uram dry S/0 Chandraiah
P&E)
24
996 ||ISURYAPET Mathey Raghavap 24 Privale 0.106228 ~ il [Podilla Pradeep
uram dry Kumar S/o
IChandraiah (P&E)
L 2%
997 lISURYAPET Mothey Raghavap || 24 Private 0.032882\ Battipalli Muttaiah
uram dry IS/o Veeraiah
P&E)
24
998 |ISURYAPET |[Mothey Raghavap || 24 Private 0.007588
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-

uram

dry

IChennaiah S/o
Ramaiah (P&E)
24

999 ||SURYAPET

Mothey

Raghavap
uram

24

dry

Private

0.10117

Battini Suramma
'W/o Suraiah
(P&E)

24

1000 [SURYAPET

Mothey

Raghavap
uram

24

dry

Private

0.187164 -

Battipalli
Nagamallaiah S/o
Veeraiah (P&E)
24

1001 [|[SURYAPET

Mothey

Raghavap
uram

23

dry

Private

0.252925 =~

Battipalli Muttaiah
S/o veeraiah
(P&E)

23

1002 |[SURYAPET

Mothey

Raghavap
uram

23

dry

Private

0.060702 «

Battipalli Naga

Mallaiah S/o

veeraiah (P&E)
23

1003 ||[SURYAPET

Mothey

Raghavap
uram

23

dry

Private

0.040468

Battipalli Muttaiah
S/o veeraiah
(P&E), Battipalli
Nagamallaiah S/o
Veeraiah (P&E)
23

1004 ||SURYAPET

Mothey

Raghavap
uram

dry

Private

0.328802_

Shikam (Govt)
22

1005 |ISURYAPET

Mothey

Raghavap
uram

105

dry

Private

0.252925 ..

IMaddi Poolamma
'W/o Venkat Reddy
(P&E)

105

1006 {SURYAPET

Mothey

Raghavap
uram

104

dry

Private

0.121404 ~

IMaddi Venkat
Reddy S/o
Ramaijah (P&E)
104

1007 ||SURYAPET {

Mothey

Raghavap
uram

103

dry

Private

0.495733 ~

Swami Jaya Sree
'W/0 Ramesh
Kumar (P&E),
Suggala Praveen
Kumar S/o
IEshwara Lingama
(P&E), SUggala
IChandana W/o
Praveen Kumar
(P&E),
Bavurushetty
Raghuram S/o
Vishwanadham
(P&E)

103

1008 ||SURYAPET || Mothey

Raghavap
uram

102

dry

Private

0.308569 V/|

Swami Jaya Sree
iW/0o Ramesh
Kumar (P&E),
SUggala Praveen
Kumar S/o
Eeshwara Lingam

(P&E), Suggala

25

-
&~

;‘2
]
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Chandana W/o
Ravi Kumar
P&E),
Bavurushetty
raghuram S/o
Vishwanadham
P&E)

102

1009 {[SURYAPET ||Mothey Raghavap | 102 Private 0.207398 «”|lIMaddi Koti Reddy
uram dry S/o Veera Reddy
P&E)

102

1010 ||SURYAPET ||Mothey Raghavap || 102 Private 0242808 Follapudi
uram dry Krishnaveni W/o

Venkateshwarlu
P&E)
102

1011 ||SURYAPET |{Mothey Raghavap || 101 Private 0.10117 < |lIMaddi Venkat
uram dry Reddy S/o
Ramaiah (P),
ISwami Jaya Sree
'W/o Ramesh
Kumar (E),
ISuggala Praveen
iKumar S/o Eshwar
ILingam (E),
ISuggala Chandana
IW/o Praveen
Kumar (E),
Bavurushetty
[Raghuram S/o
\Vishwanadham (E)
101

1012 ||SURYAPET {|Mothey Singareni || 49 Private »Nl0.485 Gillipelli
palli DRY Sushelamma W/o
Narsi Reddy (P),
Kancharakuntla
Venkat Reddy S/o
g INarsi Reddy
o E)Kancharakuntla
: i [Vcera Bhadra

; Reddy S/o Narsi
fa Reddy (E), Kasarla
Anthamma W/o
Venkat Reddy
(P&E), Kasarla
Bhadramma W/o
iSathyanrayana
Reddy (P&E),
Kasarla Venkat
Reddy S/o Venkata|
Narsaiah
P&E),Kasarla
Uma Rani W/o
ISurendar Reddy ,
P&E), 25
Kancharakuntia
Venkat Ramaiah
S/0 Veeralah (P),
Kanharakuntla
Sarojini W/o
Venkat ram Reddy
E), Mattapalli

IMan, gamma W/o
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. 1118 |[SURYAPET ||Chivwemla || Vattikham | 621 Private 0.126696|[Gugulothu

“ mam DRY Venkanna S/o

| Pahad Heelu (P&E)

. 621
i 1119 ||SURYAPET {|Chivvemla || Vattikham || 2] Private 0.030351*” ||iGugulothu

‘ mam DRY Venkanna S/o

i Pahad Ueelu (P),

‘ (Gugulothu Jeelu
it S/o Ragya (E)
o 621
il
z; Total||134.2587
ill
g‘s [F. No. NHAI/PIU-KMM/DPR/LA/3A/2017/3D1] .
‘F RAJESH GUPTA, Dy. Secy. ;
i 4
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AWARD PROCEEDINGS OF THE COMPETENT AUTHORITY (L.A) &
REVENUE DIVISIONAL OFFICER: SURYAPET.
PRESENT: - S. MOHAN RAO, M.A.,

(2

Prcce’s. No. C/1522/2017 Date:- 30.08.2018

Sub: Land Acquisition (general) - Suryapet District - Mothey Mandal
Raghavapuram Village - Acquisition of land for four laning /widening of
NH-365 Bl Suryapet to Khammam from Km Ch.0.000 (Ex. Km 129-000
of NH-65) to Design Ch.38.200 (Ex. Km. 27.800) - Award passed under
3G-1 of NH Act, 1956 Orders issued.

Read: 1) DGM (Tech.) & Project Director, Project Implementation Unit

Khammem,NHAI, Lr. No. NHAI/PIU/KMM/2017/115, Dt: 15.05.2017.

2) 3A Notification published in Andhra Jyothi and The Hindu,
Dt:- 22.09.2017.

3) CALA & =DO, Suryapet L.r. No. C/1522/2017, Dt:- 23.07.2017.

4) Tahsilda~, Mothey Lr. No. 3/1522/2017, Dt:-15.12.2017.

S) AD, Suryey and Land records Suryapet, Lr. No. A5/229/2017,
Dt:- 31.07.2017.

6) This office Lr. No. C/952/2017, Dated: - 05.07.2017.

7) 3D Gazette publication S0.No.3055 E, Dt: - 18.06.2018.

8) 3G Notification published in Vaartha, Dt: - 08.07.2018.

wkkkkk

ORDER:

The Government of India has appointed the Revenue Divisional Officer,
Suryapet to perform the functions of the Competent Authority (LA) under section (1) of
scction - 3 of the NH-A«t, 1956. 3a Notification to this effect was published in the
Government of India Gazstte vide S.0. No.2241 (E), Dt: 14.07.2017.

The Project Director, the Project Implementation Unit Khammam, through the
ref Ist read above, has requested to furnish 3A proposals in prescribed format
communicated vide NHAI circular No. NHAI/13/LA & EM /Policy /2004 /69, Dit:
23.01.2006, Accordingly the matter has been referred to the Mandal Surveyor Mothey
for preparation of survey and sub-division record of the proposal lands. The Mandal
Surveyor Mothey has conducted survey and submitted the list of enjoyment along with
survey and Sub-Division record and the same has been forwarded to Assistant
Director, Survey and land records, Suryapet vide Lr. No. A/229/2017, Dt:-

31.07.2017 has scrutinized and submitted the sub-division record duly attested.

The Government of India Ministry of Road Transport and Highways New Delhi
(Department of Road Transport and Highways) have issued Notification under sub-
section (1) of 3 (A) (ii) of the National Highways act, 1956(Act. No. 48 of 1956) declaring
its intention to acquire the following lands vide Gazette S.0. No. 3001 (E) Dt:
12.09.2017 rcquiring all the persons interested in the land to raise/file objections if
any within (21 days) from the date of publication of the Notification in the Gazette. It
has also been published in the “Andhra Jyothi” and “The Hindu” daily news papers
on 22.09.2017, no objection petitions have been received from the land losers andl

from the persons interested.

As per 3A Notification published in the Gazette S.0. No. 3001 (E), Dt:-
12.09.2017 to an extent cf 114525.00 Sq. Mts have been published in “Andhra Jyothi”
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and “The Hindu” daily news papers on 22.09.2017 and 3G notification published in

daily news papers i.e., “The Hans India” English daily news

“Vaartha” Telugu daily news paper on 08.07.2018.

paper on 07.07.2018 ey

The Following extent of land was

notified which is coming under acquisition for 4 laning/widening of NH-365 BB

Suryapet to Khammam from Km Ch.0.000 (Ex. Km. 129-000 of NH-65)
Ch.38.200 (Ex. Km. 27.800).

to Design

Extent Surveyed and - _“
S Sy et | oy | SubDivslen, | pxentnotted o
S&LRs Suryapet Sq. Mts
] _in Sq. Mts N )
1 22 Govt Shikam 3288 02 3288 0.2
_ 2M_‘27‘3*¥ P‘;tt;‘*‘_Dry o 3540 95 N 3540. 95 -
3 24 Patta Dry 06474.88 6474.88 ]
’ 4 32 Patta Dry 607.02 607 6£*—~ ]
5 33 Patta Dry  ass2es | 4052 65
‘76 34 Patta Dry 1 ~9~4v0é.81 ] - 9408. 81 -
7 36 Patta Dry 3237.44 2958_0*(5m——~
8 43 Patta Dry 50.58 0
9 44 Patta Dry __1416 38 W_m‘_l;lrm 38 -
NlO 45 Patta Dry 1 303 :1 . I IO0.00
~—»11 46 Patta Dry _‘~_4—36‘é.5—68 ‘ - OM -
_i2 75 Patta Dry e 657.60 . B 657-'7._60 |
13 76 Patta Dry 1315.21 1315.21 ]
14 77 Patta Dry 50. 58~~~—-~-~~--———~—~- ;();8“
15 88 Patta Dry - M-IETQ-S; BR NS 11] 2 87 -
516 89 Patta Dry - 2“05_34~ I R 202.34 -
17 90 Patta Dry N 1315.21 RS 151—5*-51“-~—
18 91 Patta Dry *607 02 607.02 ]
19 92 Patta Dry 1922 23 N 15522 23 N
20 97 Patta Dry T ]416 38 R 14 16 37
¥271 99 Patta Dry w“‘¥mhla2_1—4—0;1“WM - 1214 03 o
— 22 100 Patta Dry ~_h6‘6;.-02~_‘~ o 60/ 01 ]
23 | 101 Patta Dry 1011.70 1011 70 ]
24| 102 | Patta | Dry  7ssr7s | s 775 |
25| 103 Patta Dry “—A“_4A9-57h5’>3 RN 4957 33 o
-2;6 104 Patta Dr;/ ] _%]214 04 . “"‘*'*"**—1214 04 -
27 | 105 Patta Dry 2529.25 2529.25 o
_28 106 Patta_ Dryh Jﬁ_::_ wS(lS_ .ES j‘._.h :—i_—ﬁé;‘_ o
29 | 107 Patta Dry 2023. 40 0
—30‘ 108 hP;lE;HQ“—I_);y‘* 1 21—2v4 57 o | O o
. 6834031 | 6005935

As per 3G Notification an Extent of Ac.4.38 gts |

20031.66 Sq. Meters) is

covering in Sy. No’s, 24, 25, 26, 27, 28, 33, 46, 47, 74, 73 and 75 notified as




3

Residential Houses. The estimated values of Residential Houses not received from E.E,
~ R&B -vzpartment, Suryapet. After receiving the estimation values of the Residential
~Houses, the supplementary award will be passed for the said extent.

Total Propcsed Area 60059.25 Sq. Mts.

Governmert land & Shikam 3288.02
Government Assigned land : Nil
Canal and Streets (Roads) 75.87

Patta land |Area to awarded) 56695.36 Sq. Mts

The details of Sy. No’s wise extents coming under acquisition as shown here

under.
T = .  Extent Sul.“v‘eyed and ] . '
S| Sy [ patay | pryy | SrDivelen, | S soued o
S&LRs Suryapet Sq. Mts
s o in Sg. Mts
1 22 Govt Shikam 3288.02 3288.02
*‘2 5’;' i Pa{ta n;)rv : 3540.95 3540.95
3 24 ‘Patta 7 Dry o | 647488 6474.88 -
.4 32 i’étta T ]V)ryq; o 60ﬁ702 607.02
S “33 I’Zt?a Dry —— 4552.65 4552.65
6 g4 Patta | A—Dry“~ D 9405.81 9408.81 P
7 36 Patta Dry 3237.44 2950.00
8| 43 | Pawa | Dry | 5058 Thas
9 44 _ }V’gtrta -Dryrﬂ 1 1416.38 1416.38 i
10 A4_5 Patta D;y 303.51 100.00
11| 46 | Pawa | Dry | so0sses |
TQ 75 Patta T_)ry 657.60 657.60
1’3 76 Patta l)ryw 1%1521 1315.21 R
14 77 Patta Dry- 5‘058 50.58 S
15 I 788 Patta Dry 1112.87 1112.87
16 89 Patta Dry 202.34 202.34
17| 90 | Patta | Dry | 131521 1315.21
178 91 | PbéAtta Dry 7 | 66702 o 607.02 e
19 92 ﬁPatta ]Sry 1922.23 1922.23
20 97 Patta Dry 1416.38 1416.37
21 99 Patta Dry N 1214.04 1214.03
22| 100 | Patta | Dry 607.02 607.01
23 101 Patta Dry 1 O_lu 1 ’7677‘ B TOl_lTO
24 102” Patta Dry » | m77:587.75 758775
727 5 16; __—Patta Dry 4957.33 4957.33
26 104 Patta Dry 1214.04 1214.04
42:/ 1;)5A N P-z;t;a N Iim 2529.25 2529.25
28| 106 | Patta | Dry | 50585 _
29| 107 | Patta | Dry 2023.40




30 | 108 2124.57

68340.31

Patta Dry

60059.25 A

After completion of the process under section 3A of National Highwa s Act,
1956 the proposal under section 3(ID) (1) of the National Highways Act, 1956 was
submitted to the National Highway Authorities, vide this office Lr. No. C/952/2017,
Dt:-15.02.2018. The Government of India Ministry of Road Transport and Highways,
New Delhi has approved the proposals and issued notifications under section 3(D) (1)
of the said act, vide S.0. No. 3055 (E), Dt:- 18.06.2018, by declaration under section 3
(D) (1) the land notified is vested with the Government of India free from all

encumbrances pursuant to the Notifications, no objections were received.

PUBLICATION OF NOTIFICATIONS UNDER N.H. ACT-1956:-

3-A Notification Gazette of P 1 ) Award Enquiry

India No. S.0. No. 3001 (E) . s NO“ﬁCatifJ PRERSHEC | ™ ate fived B
Date: 12.09.2017 . i venue
- *A dh NOtlflcatlon I%CNaﬂS ] - A - T e

Jn tﬁla The Hindu Gazette No. dia Vaartha 28.07.2018 &
yo 8.0, 30554 298 8 - e  SO07018
22.00.2017 | 22.00.2017 | P18:06:2018 | o o7 1616 | 0g.07.0018 | At Tahsildar

Office, Mothey.

CLAIMS AND OBJECTIONS U/S 3 (C):-

Under Sub-section 2 of the section 3 (C) of the said Act, every such objection
was raised to be made in writing before the notified Competent Authority (LA) &
Revenue Divisional Officer, Suryapet setting out the grounds for such objections
supported by the documentary evidence. The Competent Authority (LA) & Revenue
Divisional Officer, Suryapet shall give the objector an opoortunity of being heard and

disposed it off.

In response to the Notification under section 3(A) (1) of the National Highways
Act, 1956 no objections were received against the acquisition of land for the said

public purpose.

POSSESION OF THE LANDS:-

As per the declaration under section 3(D) (1) of the National Highways Act, 1956
the lands notified under acquisition have already vested with the Government of India,
free from all encumbrances pursuant to the notifications, no objections were received.
The possession of the lands would be taken over after making the payment of

compensation.

DETERMINATION OF MARKET VALUE: -

As per the Rule 26(1) of the TRFC&T in L.A., R&R Act-2013 (Act No.30 of 2013),
the Collector shall adopt the following criteria in assessing and determining the

market value of the land namely;-s

(a) the market value, if any, specified in the Indian Sta mp Act, 1899 (2 of 1899 )
Jor the registration of sale deeds or agreements to sell, as the case may be, in
the area, where the land is situated; or

(b) the average sale price for similar type of land situated in the nearest village or
nearby vicinity area.



-

s’

Whichever is higher:-
Provided that the date of determination of market value shall be the date on

(¢) Consented amount of compensation has agreed upon under sub-section 2 of
section 2 in case of acquisition of lands for private companies or for public

5

private partnership projects.

which the Notification has been issued under section 11.

Explanation 1:

Explanation 2:

Explanation 3:

Explanation 4:

The average Sale price referred
determined taking into account the sale deeds or the agreements
to scll the registered for similar type of area in the near village or
near vicinity area during immediately preceding three years of the

to

in Clause

(b)

shall be

year in which such acquisition of land is proposed to be made.

taken into account.

be taken into consideration.

the purposes of calculating market value.

(2) The market value was calculated as per sub-section (1) shall be multiplied

by a factor to be specified in the first schedule.

Provided that the date for determination of market value shall be the date on

which the notification has been issued.

Further, as per the “Explanations 1 & 2” U/s 26 of the LARR Act, 2013”, for assessing

or determining the market value of the land as per Section 26 sub-section (1) (a) and

(b) of Act,

In pursuance of the above clause 26-1 (a) basic value/Market value of the land,

specified by the Sub - Registrar concerned under Indian Stamp Act, 1899.

transactions occurred in Raghavapuram village of Mothey Mandal. The Sub-Registrar

has furnished the sale transaction took place from 23.09.2014 to 22.09.2017 i.e.,

Inspected the land coming under acquisition, and the lands in which sale

preceding (3 Years) from the date of Notification are as follows.

For determining the average sale price referred to in Explanation
1, one- half of the total number of sale deeds or the agreements to
sell in which the highest sale price has been mentioned shall be

While determining the market value under this section and the
average sale price referred to in Explanation (1) or Explanation (2),
any price paid as compensation for land acquired under the
provision of this Act on an earlier occasion in the district shall not

While determining the market value under this section and the
average sale price referred to in Explanation lor Explanation (2),
any price paid , which in the opinion of the collector is not
indicative of actual prevailing market value may be discounted for

B —éales Statistics of Raghavapuram Viﬁége, Mothey Mandal on Acreage basis from
23.09.2014 to 22.09.2017 ]
. N Total Sale
Date of Extent ; . Rate per
SLNo | Document No Eibcatiin Sy. No P Consilrtlif;;atlon A 5 RS,
2014 - Nil
R S R
43/7,45/6
416 ! ' , 3 825000 300000
1 4165/2015 11.05.2015 43/8,45/7 2.30 50
2 4468/2015 19.05.2015 180/1 - 0.20 100000 200000
3 4747 /2015 26.05.2015 147/C/1 0.24 120000 200000




4 7586/2015 | 11.08.2015 210/ B2 0.30 150000 200000
5 962/2016 23.01.2016 £2/8 | 015 75000 200000 4|
69/B2
’ 255 )
6 4798/2016 | 06042016 | ", 11| 11 255000 00000
7 8723/2016 | 27.06.2016 199/1 0.18 90000 200000
8 15668/2016 | 27.12.2016 303 0.24 120000 200000
311/3,311/5,
9 15669/2016 | 27.12.2016 31176/ 1.05 338000 300444
187/2/1, _ ,
10| 15670/2016 | 27122006 | o me e | 335 775000 200000
11 1638/2017 | 21.022017 | 123,124/A | 104 | 220000 200000
125/A,
12 3155/2017 | 07.04.2017 125/B, 2,92 460000 200000
125/C, 124/C
13 3156/2017 | 07.04.2017 | 124/B,124/C | 1.00 200000 200000
- 3397/2017 | 17.04.2017 199/G 1.00 200000 200000
15 5819/2017 | 5819/2017 12/1 1.24 320000 200000
122/B3
’)1
16 5916/2017 | 03.07.2017 o 2.03 623000 300241
- S 284/C2 |
284/2,300/1,
17 6597/2017 | 14.07.2017 301/1, 1.091/2 248000 200404
283/E3,
I 283/2 | | R
|18 9073/2017 | 03.10.2017 35 010 | 75000 300000

It is seen from the above table, Eighteen (18) sale transactions took place,
preceding (3) years, to the date of publication of 3-A Notification ie., on 22.09.2017.
Inspected the land coming under acquisition along with the Tahsildar, Surveyor, and
V.R.O and land owners concerned as well as the lands covered by the sale
transactions, took place in the village during the period of (3) years preceding to the

date of publication of 3-A Notification i.e., on 22.09.2017.

Explanation-2:- For determining the average sale price referred to in Explanation-1,
one - half of the total number of sale deeds or the agreements to sell in which the

highest sale price mentioned shall be taken into account.

The half of the descending order sales are as shown below.

Sl No. In ) Extent  Total Sale
SL.No Sale Bocument ‘Date (.)f Sy.No In  Consideration Rate_ POrRAGEE
No Execution , . in Rs.
Document Guntas | in Rs.
311 /3, ‘ T
1 29 15669/2016 | 27.12.2016 | 311/5, 1.05 338000 300444
311/6/2 . 5 B -
122/B3 & .
2 12 5916/2017 | 03.07.2017 122/B2 2.03 623000 300241
43/7, T
3 10 4165/2015 | 11.05.2015 jg;; 2.30 825000 300000
L s ) _45/7
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7
_“4; f o ,,2*2,‘,”_@ 99’7j/ “01? FQB_.1_O.2017 35 0.10 75000 300000
284/C2
284/2,
- . . 300/1 1.09
: 14 6597/2017 | 14.07.20 ! £
5 / 1.07.2017 301/1, 12 248000 200404
283/ E3,
283/E2
6 . 15 - 446?/ 2015 ]?95_2Q15 7 “180/1 0.20 100000 200000
77 18 4747/ ,.20157 726.05.”2015_ 147/C/1 0.24 120000 200000 1
8 23 7586/ ,7.()15 1108_2015 7 210/ B? 0.30 150000 200000
9 ‘ 7) ” 7'9&7:“/ Z"’A)1§‘477‘2§.01.2016 42/B 0.15 75000 200000
Total Sale Value in Rs. Rs. 2201089
Average Sale Value in Rs. Rs. 244565

In Raghavapuram Village Eightcen (18) sale transactions took place during the
period from 23.09.2014 to 22.09.2017 i.e., from date of Notification to preceding (3)
years, for fixing the market value, half of the sales (09) particulars in descending order

has been taken and arrive the average sale as Rs. 2,44,565/- per acre.

The Average sale values of the sale amount on acreage basis are furnished here
under.

) Riveravs sale Determination
One -half g¢ Basic Value of M.V.
Total value value Col.3 : )
Total sales of total ‘ b u/s 26-1(a) whichever is
. . of Col.No.2 |i.e., Col. No.3 ;
in Nos. sales in In Rs 7 Col. 2 per acre higher than
Nos. ) ‘ . ) In Rs. Col.No.4 or 5
In Rs.
4 L2 3 i A S 6 ]
18 09 2201089/- | 244565/- | 300000/ | Rs:300000/-
. B - - Per Acre

The Average value is Rs. 2,44,565/- per acre under section 26 (1) (b) which is
less than the Basic value is Rs. 3,00,000/- per acre. Hence the Market value is fixed

Rs. 3,00,000/- per acre for payment of compensation to the land losers.

The Sub- Registrar, Suryapet has furnished the information regarding basic
market value of lands under acquisition Lr. No. 216/2018, Suryapet, Dt:- 28.08.2018.

The Average sale price is Rs. 2,44,565/- U/s 26 (1) (b), which is less than the
basic value of the land acquisition that is Rs. 300000/- per acre, which is fixed in the
year 2013. Thercfore the market value specified in the records of Sub - Registrar, as
per provisions of U/s 26(1) (a) is taken as base for determination of market value of

the lands under acquisition.

As per the third provision to section 26 (3) (c) of the RFCTLARR, Act 2013, the
Collector concern shall before initiation of any land acquisition proceedings in any
area, take all necessary steps to revise and update the market value of the lands on
the basis of prevalent market rate in that area. The prevailing market value in the area
is much higher as after formation of State, New Districts were formed and there is a
gradual increasc in land prices along the Roads and Highways. Since the basic value

fixed in the year 2013 is not updated. It is not reflecting the true market value of the




8

lands under acquisition. Therefore, it is just and propose to add 5 % annual increase
taking 2013 as base year. Thus, 25 % increase over the market value fixed in the yeas,
2013 is adopted. Which comes to Rs. 3,75,000/- per acre which is just and fair to

award compensation.

[ accordingly fix up the market value at Rs. 3,75,000/- per acre Rs. 92.66 per

3q. Meter to land under acquisition.

STRUCTURES
I -Structures:-
There are no structures coming under acquisition.
II - Trees:-
a) Fruit bearing trees:-

The District Horticulture and Sericulture Officer, Suryapet vide Lr. No.
DHSO/SRPT/LA/NHAI/2017, Dt; 16.08.2018 had furnished the estimation values for
Rs.38423/- for Fruit bearing Trees in Raghavapuram village of Mothey Mandal which

are as follows.

b) Non - Fruit bearing:-

SL. . Sy. No.of [ . |« [ Value
No. Name of the Enjoyer No. Crop plants Grade Stdi[}ls B B
1 A 3 4 5 6 7 8
Sankranthi Subbaiah
1 S jo: Mallainh 99 Mango 4 - 8560
Mango : 5 _ 7 ‘ 4280
Lemon | 3 | | 3468
Shaik Hussein Bee ’
2 W/o: Rasool [ 1 Fl ] 161
’ Guava 1
Coconut 1 ‘1695&
L Sub - Tota 9605
Lemon | 1 | - _L1s6
3 Podilla Dileep Kumar 24 Sapota 1 - = 4 1049 |
S/o: Chandraiah Coconut 7 11872
Sub - Total 14077
Swamy Jayasri
W/o: Ramesh Kumar Promo 2 - 562
Suggala Praveen granate
Kumar 7 e
S/o: Eeshwara Sapota 3 3147
4 | Lingam 102 - ~
Suggala Chandana ; ;
W/o: Praveen Kumar Masambi : ) SAL
Bavurushetti S -
Raghuram Sub - Total 6181
| | S/o: Vishwanadham - o 7 N _ |
L GRAND TOTAL | .- | 38423.00 |

The Forest Range Officer, Suryapet vide [r.No.428/2018-19/S, Dt; 14.08.2018

had furnished the estimation values for Rs.57051/- for Non- Fruit bearing Trees in

Raghavapuram village of Mothey Mandal which are as follows.



| SL | Name of the | Sy. | . "hﬁvmr“?\mhﬁ
- Eni Crop Grade | Status
o joyer | No. | "% | plants | . InRs

S0 et R - B S 6 7 8
Podilla Dileep ) '
Kumar | Eucalyptus 5 - - 1025
S/o: Chandraiah f

| | Podilia Ravindar T — 1

S/0: Chandraiah | Neem 1

Podilla Pradeep | |

AN N

Kumar 5 g T
_S/o: Chandraiah | Bt = hokal 1805

, Shaik Hussein Bee |
) - | > B R
W/o: Rasool 76 | Teak 1 6688

Maddi Venkat
3 | Reddy 104 Teak 50 - - 5100
S/o0: Ramaiah
Swamy Jayasri
W/o: Ramesh
Kumar

Suggala Praveen
Kumar

S/o: Eeshwara
Lingam

Suggala Chandana
W/o: Praveen
Kumar
Bavurushetti
Raghuram

S/o:
Vishwanadham
Swamy Jayasri
W/o: Ramesh
Kumar

Suggala Praveen
Kumar

S/o: Eeshwara
| Lingam

Suggala Chandana | 102 Tamarind 9 - - 2488
W/o: Praveen
Kumar
Bavurushetti
Raghuram

S/o:
Vishwanadham

Teak 65 - - 40970

93]

' Estimation
qulapudl _ Values are
6 \I;r;zljmavenl 102 | Eucalyptus | 210 - - awaited
/ from Forest
Department |

TOTAL | 57051.00

Venkateshwralu

|
b - et I S

(N | -SE A e ———

C) Toddy Trees:-

The District Prohibition and Excise Officer, Suryapet vide Lr.No.272/2018/E1,
09.03.2018 had furnished the estimation values of Rs. 750/- for Toddy Trees in

Raghavapuram Village of Mothey Mandal which are as follows.

S i ST, , =
]:J)(I) [ Name of the Enjoyer ik { Grade | Status Value |

SRl ’NO e | Plants .
2 { 3 4 5 6 7 8 -ﬁ
{,, LA _._,_T = el T = g

| Sama JanakiRam 97 | Toady | 3 : - 450.00 _|

|
Iy -




F___ S/o: Papi Reddy 7 ) I R
-,,J Total 1 8 | -

f"—“w Reddy T 7 1 . \

III) Wells / Bore Wells:-

The Executive Engineer, RWS&S, District Suryapet vide Lr. No.
’1‘1/RWS&S/Mothey/Estimates/NH-365BB/2017, Dt:- 23.05.2018 had furnished the
estimation values of Rs: 3,14,923/- for Wells / Bore Wells coming under acquisition in

Raghavapuram village of Mothey Mandal which are as follows.

amount

1 2 2 4

5

Sl T
\ No S}(;' Bore well / Well Name of the Owner Estimated

\ Sama Suvarna

1 97 Bore well-2 W/o: Prabhakar Reddy 62,344.00

Sama Janaki Ram Reddy S;o:

2 97 Bore Well-1 Papi Reddy

31,672.00

Bore Well -2 Battipalli Muthaiah

PVC Pipe Line | S/o: Veeraiah 1,04,448.00

Bore well-1 S/o: Veeraiah

PVC Pipe Line | Battipalli Nagamallaiah 37,776.00

’ Battipalli Muthaiah
|
l

S/o: Veergi'ah_”_

W /o: Ramesh Kumar
Suggala Praveen Kumar
S/o: Eeshwara Lingam
Suggala Chandana
W/o: Praveen Kumar
Bavurushetti Raghuram
‘» S/o: Vishwanadham

|

l

1

““— B Swamy Jayasri
|

1

5 103 PVC Pipe Line 33,683.00

Swamy Jayasri

W /o: Ramesh Kumar

Suggala Praveen Kumar

S/o: Eeshwara Lingam

Suggala Chandana 45,000.00 i

W /o: Praveen Kumar

\ Bavurushetti Raghuram
S/o: Vishwanadham |

—_ Total: ) 1 3,14,923.00

6 102 Water Tank

The DGM, (LA & Coord) Delhi of National Highwayv Authority of India through
Lr. No. NHAI/11013/DGM/LA&COORD/2015/F’1‘S~-324’?/?1595, Dt:- 11.09.12015
and Gazette No. 2368 (E) Dt:-28.08.2015 has permitted for determination of
compensation in accordance with the first schedule, R%R in accordance with the
second schedule and infrastructure amenities in accordance with the third schedule
shall apply to all cases of Land Acquisition under the cnactments specified in the
fourth schedule to the land Act. The Order has been made effective from 01.09.2015.
NH, Act 1956 is one of the 13 enactment in the fourth schedule the order is applicable
under NH-Act 1956 and the Market value of the land as determined under section 26
to 30 of RFCTLARR, Act 2013 is RS. 3,75,000/- per acre which is coming under
acquisition for formation of 4 — laning/Widening NH -365 BB Suryapet to Khammam
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from Km Ch.0.000 (Ex. Km 129-000 of NH-65) to Design Ch.38.200 (Ex. Km. 27.800)

in Raghavapuram Village of Mothey Mandal.

A

CALCULATION OF COMEPENSATION

Total Extent for which award passed : 56695. 34 Sq. Meters
Rate fixed for Rs.3,75,000/- per acre : 92.66 per Sq.mtr

i) Land Value (extent 56695.34 Sq. mts ) : Rs. 5253390.20

ii) Land value X 1.5 factcr : Rs. 7880085.30

iii) Value of Assets
a) Structure value : NIL
b) Fruit trees valuz ~ 38423.00
¢) Non-Fruit trees value - 57051.00
d) Toddy trees value - 450.00
¢) Well/Bore well value ~ 314923.00
Total (at+b+o+d+e) : Rs. 410847.00
TOTAL : Rs. 8290932.30
iv) 100 % Solatium
(Land Value + Value of Asses) : Rs. 8290932.30
TOTAL 3 Rs. 1,65,81,864.60
v) Additional Compensation
@ of 12 % Per Annum
(22.09.2017 to 30.08.2018) 343 days) : Rs. 592409.70
GRAND TOTAL : . Rs. 1,71,74,274.30

(Rupees One Crore Seventy One Lakhs Seventy Four Thousand Two

Hundred and Seventy Four Only)
AWARD ENQUIRY:-

A public notice U/s 3G (3) & (4) was prepared and published in the local news
paper inviting all the persons interested in the land under acquisition, requiring them
to appear before the Competent Authority (LA) & Revenue Divisional Officer, Suryapet
on 28.07.2018 and adduce evidence in respect of their claims and objections if any for
apportionment of the corapensation. Interested persons have not attended the Award

Enquiry and not submitted their title proofs.

As per Notification U/s 3 (A) and Gazette under Sec. 3(D), an extent of 56653.56
Sq. Meters of land is coming under acquisition for four laning/widening of NH-365 BB
Suryapet to Khammam from Km Ch.0.000 (Ex. Km 129-000 of NH-65) to Design
Ch.38.200 (Ex. Km. 27.800).
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TITLE AND APPORTIONMENT OF COMPENSATION:-
Sy. No. 23 Extent 3540.95 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No. 23 is Patta land. The total extent of iand is
Ac.1.19 gts out of which an extent of 3540.95 Sq. Meters is coming under acquisition.
The land was notified in 3G Notification in the names of Sri. Battipalli Muthaiah S/o:

Vecraiah, Battipalli Naga Mallaiah S/o: Veeraiah & Battipalli Muthaiah S/o: Veeraiah.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 24 Extent 6474.88 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No. 24 is Patta land. The total extent of land is
Ac.15.16 gts out of which an extent of 6474.88 Sq. meters is coming under
acquisition. The land notified in 3G Notification in the names of Sri. Podilla Dileep
Kumar S/o: Chandraiah, Podilla Ravinder S/o: Chandra:ah. Battipalli Muthaiah S/o:
Vecraiah, Battipally Chennaiah S/o: Ramaiah, Bathini Suramma W/o: Suraiah &
Battipalli Naga Mallaiah S/o: Veeraiah.

In response to 3G Notification none of the persons fled claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.
Sy. No. 32 Extent 607.02 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.32 is Patta land. The total extent of land is
Ac.14.20 gts out of which an extent of 607.02 Sq. meters is coming under acquisition.

The land notified in 3G Notification in the names of Sri. Kola Janaiah S/o: Narsaiah.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.
Sy. No. 33 Extent 4552.65 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy. No.33 is Patta land. The total extent of land is
Ac.5.26 gts out of which an extent of 4552.65 Sq. Meters is coming under acquisition.
The land notified in 3G Notification in the names of Smt. Reshma Kartoon W/o:

Mohammad Gulam Hussein & Kola Janaiah S/o: Narsaiah.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.
Sy. No. 34 Extent 9408.81 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.34 is Patta land. The total extent of land is
Ac.10.09 gts out of which an extent of 9408.81 Sq. meters is coming under
acquisition. The land notified in 3G Notification in the names of Sri. Karingula Bala
Narsaiah S/o: Pullaiah, Karingula sathyanarayana S/o: Bala Narsaiah & Marri Poorna
Chandar S/o: Janaki Ramaiah.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown ir. award statement sheet.
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Sy. No. 36 Extent 3237.44 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.36 is Patta land. The total extent of land is
Ac.0.32 gts out of which an extent of 3237.44 Sq. meters is coming under acquisition.
The land to an extent of 2950.00 Sq.Mts has been notified in 3G Notification in the
names of Sri Ponugoti Venkatappa Rao S/o: Chinna Narsimha Rao, Jampani Swetha
W/o: Srikanth & Muddam Venkanna S/o: Somaiah for the remaining extent of 287.44
Sq. Meters, Additional 3A published in Gazette S.0.No.2370, Dt:-09.06.2018 and
published in Andhra Prabha on 17.07.2018 and 3D Notification was submitted for
publication. After receiving the 3D Gazette Notification, 3G Notification will be Gazette

published and Supplementary Award will be passed.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.
Sy. No. 44 Extent 1416.38 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.44 is Patta land. The total extent of land is
Ac.3.19 gts out of which an extent of 1416.38 Sq. meters is coming under acquisition.
The land notified in 3G Notification in the names of Sri Tatikonda Somi Reddy S/o:
Venkanna, Shaik Saida S/o: Mohinuddin, Mohammad Igbal S/o: Lal Mohammad,
Tatikonda Rami Reddy S/o: Venkanna, Mudu Kamalamma W/o: Bikku, Mudu Kistu
S/o: Bichhu , Mudu Golya S/o: Bichhu, Mudu Krishna S/o: Dharma, Mudu Bixam
S/o: Rupla, Mudu Chandru S/o: Rupla, Pagidimarri Sathyanarana S/o: Narsaiah and

Ponugoti Apparao S/o: Pedda Narsimha Rao.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payrment of compensation as shown in award statement sheet.

Sy. No. 45 Extent 303.51 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.45 is Patta land. The total extent of land is
Ac.11.36 gts out of which an extent of 303.51 Sq. Meters is coming under acquisition.
The land to an extent of 1C0.00 Sq. Mts has been notified in 3G Notification in the
names of Sri Tatikonda Sori Reddy S/o: Venkanna, Shaik Saida S/o: Mohinuddin,
Mohammad Igbal S/o: Lal Mohammad, Tatikonda Rami Reddy S/o: Venkanna, Mudu
Kamalamma W /o: Bikku, Mudu Kistu S/o: Bichhu , Mudu Golya S/o: Bichhu, Mudu
Krishna S/o: Dharma, Mudu Bixam S/o: Rupla, Mudu Chandru S/o: Rupla,
Pagidimarri Sathyanarana S/o: Narsaiah and Ponugoti Apparao S/o: Pedda Narsimha
Rao for the remaining extent of 203.51 Sq .Meters, Additional 3A published in Gazette
S5.0.No.2370, Dt:-09.06.2018 and published in Andhra Prabha on 17.07.2018 and 3D
Notification was submitted for publication. After receiving the 3D Gazette Notification,

3G Notification will be Gazetze published and Supplementary Award will be passed.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

AL

v
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Sy. No. 75 Extent 657.60 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.75 is Patta land. The total extent of land is
Ac.8.17 gts out of which an extent of 657.60 Sq. meters is coming under acquisition.
The land notified in 3G Notification in the names of Sri Musuku Pulla Reddy @ Venkat
Reddy S/o: Laxma Reddy & Dudipala Manjula W/o: Mallesh.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 76 Extent 1315.21 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.76 is Patta land. The total extent of land is
Ac.2.00 gts out of which an extent of 1315.21 Sq. meters is coming under acquisition.
The land notified in 3G Notification in the names of Sri Battipally Muthaiah S/o:
Veeraiah, Battipally Naga Mallaiah S/o: Veeraiah, Bathini Suramma W/o: Suraiah,
Shaik Hussein Bee W/o0: Rasool & Amzad S/o: Azeem.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 77 Extent 50.58 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.77 is Patta land. The total extent of land is
Ac.11.39 gts out of which an extent of 50.58 Sq. meters is coming under acquisition.

The land notified in 3G Notification in the names of Sri Beddu Lingaiah S/0: Ramulu.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 88 Extent 1112.87 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.88 is Patta land. The total extent of land is
Ac.8.17 gts out of which an extent of 1112.87 Sq. meters is coming under acquisition.
The land notified in 3G Notification in the names of Sri. Boddu Lingaiah S /o: Ramulu

& Battipally Narsamma W/o: Parushuramulu.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 89 Extent 202.34 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.89 is Patta land. The total extent of land is
Ac.0.14 gts out of which an extent of 202.34 Sq. meters is coming under acquisition.
The land notified in 3G Notification in the names of Sri. Dusharla Venkanna S/o:
Bhadraiah, Dursharla Laxmaiah S/o: Bhadraiah, Dusharla Suman S /o: Bhadraiah &

Dusharla Praveen Kumar S/o: Bhadraiah.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.
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Sy. No. 90 Extent 1315.21 Sq. Meters Nature: Dry/Patta™

As per Revenue records the Sy.No.90 is Patta land. The total extent of land is
Ac.7.10 gts out of which an extent of 1315.21 Sq. meters is coming under acquisition.
The land notified in 3G Notification in the names of Sri. Dusharla Venkanna S/o:
Bhadraiah, Dursharla Laxmaiah S/o: Bhadraiah, Dusharla Suman S/o: Bhadraiah,

Dusharla Praveen Kumar S/o: Bhadraiah & Karingula Shantha W/o: Srinivas.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 91 Extent 607.02 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.91 is Patta land. The total extent of land is
Ac.0.18 gts out of whick an extent of 607.0 Sq. meters is coming under acquisition.
The land notified in 3G Notification in the names of Sri. Dusharla Venkanna S/o:
Bhadraiah, Dursharla Laxmaiah S/o: Bhadraiah, Dusharla Suman S/o: Bhadraiah &

Dusharla Praveen Kumar S/o: Bhadraiah.

In response to 3C Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 92 Extent 1922.23 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.92 is Patta land. The total extent of land is
Ac.4.13 gts out of which an extent of 1922.23 Sq. meters is coming under acquisition.
The land notified in 3G Notification in the names of Sri. Battipalli Mallaiah S/o:
Narsaiah, Battipalli Madhusudhan S/o: Laxmi Narayana, Battipally Upender S/o:
Laxmi Narayana, Podilla Dileep Kumar, S/o: Chandraiah, Podilla Ravinder S/o:

Chandraiah & Podilla Predeep Kumar S/o: Chandraiah.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 97 Extent 1416.38 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.97 is Patta land. The total extent of land is
Ac.7.22 gts out of which an extent of 1416.38 Sq. meters is coming under acquisition.
The land notified in 3G Notification in the names of Sri. Sama Suvarna W/o:
Prabhakar Reddy, Sama Janaki Ram Reddy S/o: Papi Reddy & Kompelli
Venkateshwarlu S/o: Eedaiah.

In response to 3G Notification none of the persons filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 99 Extent 1315.21 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.99 is Patta land. The total extent of land is
Ac.14.10 gts out of which an extent of 1315.21 Sq. meters is coming under
acquisition. The land nctified in 3G Notification in the names of Sri. Sankranthi

Subbaiah S/o: Mallaiah & Maddi Koti Reddy S/o: Veeraiah.
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In response to 3G Notification none of the persons ‘iled claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet,

Sy. No. 100 Extent 607.02 Sq. Meters Nature: Dry; Patta

As per Revenue records the Sy.No.100 is Patta land. The total extent of land is
Ac.0.08 gts out of which an extent of 607.02 Sq. meters is coming under acquisition.
The land notified in 3G Notification in the names of Sri. Sama Prabhakar Reddy S/o:
Janaki Ram Reddy, Maddi Koti Reddy S/o: Veeraiah, Maddi Jan Reddy S/o: Veeraiah,
Maddi Sanjeeva Reddy S/o: Ramaiah & Maddi Madhusucha=n Reddy S/o: Ramaiah.

In response to 3G Notification none of the persors filed claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 101 Extent 1011.70 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.101 is Patta lard. The total extent of land is
Ac.0.22 gts out of which an extent of 1011.70 5q. meters is coming under acquisition.
The land notified in 3G Notification in the names of Smt. Swamy Jayasri W/o: Ramesh
Kumar, Suggala Praveen Kumar S /o: Eeshwara Lingam, Suggala Chandana W/o:

Praveen Kumar & Bhavurushetti Raghuram S/o: Vishwanadham.

In response to 3G Notification none of the persons fled claim petition, Hence

the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 102 Extent 7587.75 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.102 is Patta land. The total extent of land is
Ac.11.34 gts out of which an extent of 7587.75 Sq. meters is coming under
acquisition. The land notified in 3G Notification in the names of Smt. Swamy Jayasri
W/o: Ramesh Kumar, Suggala Praveen Kumar S /o: Eeshwara Lingam, Suggala

Chandana W/o: Praveen Kumar & Bhavurushetti Raghuram S/o: Vishwanadham.

In response to 3G Notification none of the persons filed claim petition, Hence
the award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 103 Extent 4957.33 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.103 is Patta land. The total extent of land is
Ac.3.05 gts out of which an extent of 4957.33 Sq. meters is coming under acquisition.
The land notified in 3G Notification in the names of Smt. Swamy Jayasri W/o: Ramesh
Kumar, Suggala Praveen Kumar S /o: Eeshwara Lingam, Suggala Chandana W /o:
Praveen Kumar & Bhavurushetti Raghuram S/o: Vishwanadham.

In response to 3G Notification none of the persons filed claim petition, Hence the
award is passed for payment of compensation as shown in award statement sheet.

Sy. No. 104 Extent 1214.04 Sq. Meters Nature: Dry/Patta

As per Revenue records the Sy.No.104 is Patta land. The total extent of land is
Ac.0.17 gts out of which an extent of 1214.04 Sq. meters is coming under acquisition.

The land notified in 3G Notification in the names of Sr- Maddi Venkat Reddy S/o:
Ramaiah.

In response to 3G Notification none of the persons filed claim petition, Hence
the award is passed for payment of compensation as shown in award statement sheet.,
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Sy. No. 105 Extent 2529.25 Sq. Meters Nature: Dry/Patta™

As per Revenue records the Sy.No.105 is Patta land. The total extent of land is
Ac 4.02 gts out of which an extent of 2529.25 Sq. meters is coming under acquisition.

The land notified in 3G Notification in the names of Sri. Maddi Poolamma W/o: Venkat
Reddy.

In response to 3CG Notification none of the persons filed claim petition, Hence
the award is passed for payment of compensation as shown in award statement shect.

FUNDS:-

The National Highways Authorities of India, Hyderabad is requested to
provide funds for an amount of Rs. 1,71,74,274.30 (Rupees One Crore Seventy One
Lakhs Seventy Four Thousand Two Hundred and Seventy Four Only) for payment of

compensation to the awardees of Raghavapuram Village of Mothey Mandal.

ORDER:-

The Award is passed to an extent of 56695.34 Sq. Mts of land for an amount of
Rs. 1,71,74,274.30 (Rupees One Crore Seventy One Lakhs Seventy Four Thousand
Two Hundred and Seventy Four Only). In accordance with the section 26 to 30 of
Right to Fair Compensation and Transparency in Land Acquisition Rehabilitation and
Resettlement Act, 2013 and under section 3G (1) of the National Highways Act, 1956
towards payment of comper sation to the awardees of Raghavapuram Village of Mothey

Mandal.

Pronounced in the Open Court on August 30t 2018.

Cofﬁpef‘erit Kuthority (LA) &
= Revenue Divisional Officer,
Suryapet

To

All Individual concerned . .

Copy Submitted to the District Collector, Suryapet for kind information.

Copy to the Project Director, Project Implementation Ur}it, Khammam.

Copy to the Tahsildar, Mothey for taking necessary action.

Copy to the AD, S&LRs, Suryapet, with a request to 1ssue Supplementary sethwar.
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FORM-IX

(See rule-26and Section 23 & 30 of the Right to Fair Compensation and Transparency
in Land Acquisition, Rehabilitation & Resettlement Act, 2013.)

LAND ACQUISITION AWARD
L.A.Case No. C/1522/2017,

Date:- 30.08.2018.

Name of the Project

Four - laning of Suryapet —
Khammam section of NH -365 BB, |
from Km.0/100 to 38/200 (Suryapet

to Khammam).

Number and Dat: of Notification U/s 3-A
and 3-ID under NH Act.1956 under which
the land is to be acquired

Government of India Gazette No.2626 |
& S0.N0.3001, Dt.12.09.2017 and
Gazette No.2314 & S0.No0.3055,

Dt.22.06.2018.

Situation and Extent of the land in Acres,
the number of fizld plots on the survey
map, the village in which situated with

the number of mile plan, if any.

Raghavapuram Village of Mothey

Mandal -
w7 Nos szc;erl\l/}tlsn D\;/yet/
23 3540.95 Dry
24 6474.88 |Dry |
32 607.02 | Dry
33 4552.65 | Dry
34 9408.81 |Dry
36 2950.00 | Dry
44 1416.38 | Dry
45 7471 | Dry
75 657.60 |Dry |
76 1315.21 | Dry
77 50.58 | Dry
88 1062.29 | Dry
89 202.34 |Dry
90 1315.21 | Dry
91 607.02 | Dry
92 1922.23 |Dry
97 1416.37 | Dry
99 1214.03 | Dry
100 607.01 | Dry
101 1011.70 | Dry
102 7587.75 |Dry |
103 4957.33 | Dry




T - 104 1214.04 | Dry
105 2529.25 | Dry
TOTAL 56695.34
Description of the land, i.e., whether : .
4. fallow, cultivated, homestead, etc., If Agril. Lands.
cultivated, how cultivated?
Names of persons infte;es_ted in tkif_: land Sankranthi Subbaiah S /o: Mallaiah
5. and the natu_re of their respective anvd oEhers
interests )
6. Amount allowed for_the land @tself, Rs. 7880085.30
without trees, buildings etc., if any
Amount allowed out of such sum as I —
7. compensation for the tenants interest in Nil
the land.
As per RFCT in L.A.,R&R Act - 2013
8. Basis of calculation r/w Rule 28 of G.0.Ms.No.50
Rev.(LA&LA) Dept. dated.19.12.201 14

9 | Amount allowgd for Trees, Hpuses or any Rs. 410847 /-
| other immovable things.

S

Nil

Amount allowed for crops

]
1 IJ Additional compensation on the market

value under section 30 (3)

Rs. 592409.70/-

( Damages under section 28 of
12.

| Act 30 of 2013

13 100% Solatium u/s 30(1) (on Market
' Value + Structures cost)

Nil

Rs. 8290932.30/-

|

'h\.‘\"h" TR
14 Award under section 3-G of NH Act.1956

and r/w U/s 23 and 30 of Act 30 of 2013 Rs. 1,71,74,274.30/-

-

Particulars of abatement of Govt.
Revenue, or of the capitalized value paid,
the date from which the abatement takes

effect.

Apportionment of the amount of "Rs.1,70,74,274 30 - Apportionment
compensation Statement is enclosed.

15

16

17 Date on which possession was taken TJ—/ s 7““;T_Not -yet. — ]
‘ 38(1) & 49(1) of Act of 30/2013

= = —— e

Ifu/s 40(

1) the number and date of the order of government giving authority to
do so.

-

~ N /,;a_v,f\l L
\Y X

" u/ﬂ%\.’ﬁ’%/ 2 o A \fr"’ﬂ/’ !

COMPETENT AUTHO RITY ( LA) &,

(j&/REVENUE DIVISIONAL OFFICER,
. SUKYAPET.,

Date:-30.08.2018.
Place: Suryapet.



AWARD STATEMENT SHEET

Section of NH - Suryapet to Khammam
Award N/ 1522/2917, Dt: 30.08 2018,
iv(LA) & Revenue

Competent Authori Divisional Officer, Survapet

Annexure - |

Name of the Mandal - Mothey

Name of the Village - Raghavapuram
Extent in S5q.Mts -56695.34

Award Ammount - 1,71,74,274.30

Market Value tixed by the CALA - 3,75,000.00 Per.Acre

Per Sy Mcter = 92.66

| Land Value Values of Assets !
i : . T - T ! 12 % Additional
, i Name of interested | = g ! After Adding 1.5 2 . i ssinrkecualne 1 /60
i { Area of Land person to whom M““M tvaiey ) factor Land value = e | Total Additional AR T Total
SLoLoSv. - T B fixed bv the | Land value as A 2 B - o | . . Ao of LA Act, 2013 ek
) ; { acquired in Sq. compensation 1s e under rule 28 (1) = = & Z 2 i compensation | amount fo 100 % o compensation
Bek | e Mts awarded along with CALS | pex Market as per G.O. M.s & g g % 5 ol (col. 7+9) Solatium [fan 22 002017 80 (Col. 10+11+12
! ¢ g . ] | . s per G.O. M.s ) = £ 4 ~ ) 56 { 12)
J: father's name in Rs/- per | Value No0.50 U z I 29.08.2018)
Acre { e 9] i (Total 342 days)
; Dt:19.12.2014 ~
1 2 3 4 5 ! 6 7 8 9 10 11 12 13
; CALA, Revenue |
1 2 2529.25 Divisicnal Officer, 375000 234360.31 351540.46 0 0 0 0 104448 104448 455988 .46 455988.46 26428.14 938405.05
Suryapet
CALA, Revenue
2 23 607.02 Divisional Officer, 375000 56246.47 84369.71 0 0 0 0 0 0 84369.71 84369.71 6342.75 175082.17
Suryapet
CALA, Revenue
3 23 404.68 Divisional Officer, 375000 37497.65 5624647 0 0 0 0 37776 37776 94(022.47 94022.47 4228.50 192273.45
Suryapet
CAILA, Revenue i
4 24 1062.28 Divisional Officer, 375000 ! 98430.86 147646.30 0 14077 0 ] 0 14077 161723.30 161723.30 11099.77 334546.36
Suryapet
CALA, Revenue
5 24 1062.28 Divisiona! Officer, 375000 98430.86 147646.30 0 0 0 0 0 0 147646.30 147646.30 11099.77 306392.36
Suryapet
CALA, Revenue
6 24 1062.28 Divisional Officer, 375000 98430.86 147646.30 0 0 0 0 0 0 147046.30 147646.30 11099.77 306392.56
Syrvapet
CALA, Revenue
7 24 328.82 Divisional Officer, 375000 30468.46 45702.69 0 0 0 0 0 0 45702.69 45702.69 3435.84 94841.22
Suryapet
CALA, Revenue
8 24 75.88 Divisional Officer, 375000 7031.04 10546.56 0 0 0 0 0 0 10546.56 10546.56 792.87 21885.99
Suryapet
CALA, Revenue
9 24 1011.70 Divisional Officer, 375000 93744.12 140616.18 0 0 0 0 0 0 140616.18 140616.18 10571.25 291803.62
Suryapet
CALA, Revenue
10 24 1871.64 Divisional Officer, 375000 173426.16 260139.24 0 0 0 0 0 0 260139.24 260139.24 19556.77 539835.26
Suryapet
CALA, Revenue
11 32 607.02 Divisional Officer, 375000 56246.47 84369.71 0 0 0 0 0 0 84369.71 84369.71 6342.75 175082.17
Suryapet

s

W



404.68

CALA, Revenue
Divisional Officer,
Suryapet

375000

5621647

56246.47

56246.47

33

4147.97

CALA, Revenue
Divisional Officer,
Survapet

375000

384350.9¢

576526.35

o

576526.35

576526.35

1196394.85

34

4633.82

CALA, Revenue
Divisional Officer,
Suryapet

375000

43122296

646834.44

0

646834.44

616834.44

48627.77

1342296.66

34

202.34

CALA, Revenue
Divisional Officer,
Suryapet

375000

18748.82

28123.24

28123.24

2114.25

58360.72

16

4552.65

CALA, Revenue
Divisional Officer,
Suryapet

375000

421848.55

632772.82

632772.82

632772.82

47570.65

1313116.29

36

409.85

CALA, Revenue
Divisional Officer,
Suryapet

375000

37976.70

56965.05

4282.52

118212.63

18

36

1776.21

CALA, Revenue
Divisional Officer,
Suryapet

375000

164583.62

246875.43

246875.43

246875.43

18559.62

512310.48

19

36

763.94

CALA, Revenue
Divisional Officer,
Suryapet

375000

70786.68

106180.02

106180.02

106180.02

7982.41

220342.45

20

44

25.32

CALA, Revenue
Divisional Officer,
Survapet

375000

2346.15

3519.23

3519.23

3519.23

264.57

7303.02

21

44

50.58

CALA, Revenue
Divisional Officer,
Suryapet

375000

4686.74

7030.11

7030.11

7030.11

528.51

14588.74

22

44

101.17

CALA, Revenue
Divisional Officer,
Suryapet

375000

9374.41

14061.62

0

14061.62

14061.62

1057.13

29180.36

44

101.17

CALA, Revenue
Divisional Officer,
Suryapet

375000

9374.41

14061 .62

14061.62

14061.62

106713

29180.36

24

4

75.88

CALA, Revenue
Divisional Officer,
Suryapet

375000

7031.04

105456.55

10546.56

10546.56

792.87

21885.99

25

44

50.58

CALA, Revenue
Divisional Officer,
Suryapet

375000

4686.74

7030.11

7030.11

7030.11

528.51

14588.74

26

50.58

CALA, Revenue
Divisional Officer,
Survapet

375000

4686.74

7030.11

7030.11

7030.11

528.51

14588.74

>
o

75.87

CALA, Revenue
Divisional Officer,
Survapet

7030.11

10545.17

©

(<]

10545.17

21883.11

28

44

50.58

CALA, Revenue
Divisional Officer,
Survapet

375000

4686.74

7030.11

7030.11

7030.11

528.51

14588.74




ey

75.87

CALA, Revenue
{Divisional Officer,

Suryapet

LA

75000

it

0545.17

10545.17

10545.17

792,77

21883.11

455.26

ICALA, Revenue
i Divisional Officer,

{Survapet

375000

42184.39

63276.59

O

63276.59

63276.59

4757.01

%5352

T .
{CALA, Revenue
Divisional Officer,

}Sur\mwt

375000

28124.16

42186.24

0

42186.24

42186.24

3171.48

24.71

{CALA, Revenue
; divisicnal Officer,
Aot

iSuryapet

375000

2289.63

0

343444

343444

258.19

7127.08

25.00

{CALA, Revenue
| Divisional Officer,
Suryapet

375000

2316.50

247475

0

3474.75

3474.75

261.23

7210.73

34

25.00

CALA, Revenue
Divisional Officer,
Survapet

375000

2316.50

34747

4

ha
w

3474.75

3474.75

261.23

7210.73

|
o

505.85

CALA, Revenue
Divisionai Officer,
Suryapet

375000

46872.06

70308.09

70308.09

70308.09

5285.63

145901.81

|
w1

CALA, Revenue
Divisional Officer,
Suryapet

375000

14061.16

21091.73

0

21091.73

21091.73

1585.64

43769.10

101.17

CALA, Revenue
Divisional Officer,
Suryapet

375000

9374.41

14061.62

14061.62

14061.62

1057.13

29180.36

38

101.17

CALA, Revenue
Divisional Officer,
Suryapet

375000

9374.41

14061.62

14061.62

14061.62

1057.13

29180.36

39

76

354.09

CALA, Revenue
Divisional Officer,
Suryapet

375000

32809.98

492149

N

49214.97

49214.97

3699.89

102129.83

7h

A7 02

CALA, Revenue
Divisional Officer,
Suryapet

375000

56246 47

R43A9 71

93974.71

93974.71

6342.75

194292.17

41

151.76

CALA, Revenue
Divisional Officer,

375000

14062.08

21093.12

6688

27781.12

27781.12

1585.74

57147.99

42

77

50.58

CALA, Revenue
Divisional Officer,

375000

4686.74

7030.11

7030.11

7030.11

528.51

14588.74

43

88

708.19

CALA, Revenue
Divisional Officer,

375000

65620.89

98431.33

98431.33

98431.33

7399.88

204262.53

44

88

354.10

CALA, Revenue
Divisional Officer,
Suryapet

375000

32810.91

49216.36

49216.36

49216.36

3699.99

102132.71

89

50.58

CALA, Revenue
Divisional Officer,
Suryapet

375000

4686.74

7030.11

7030.11

7030.11

528.51

14588.74

uq

LY
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89

50.58

CALA, Revenue
Divisional Officer,
Suryapet

4686.74

47

89

50.58

CALA, Revenue
Divisional Officer,
Suryapet

375000

1686.74

=]

7030.11

7030.11

528.51

14588.74

7030.11

7030.11

14588.74

48

89

50.58

CALA, Revenue
Divisional Officer,
Suryapet

375000

4686.71

7030.11

7030.11

7030.11

14588./ 1

49

90

CALA, Revenue
Divisional Officer,
Suryapet

375000

9374.41

14061.62

14061.62

14061.62

1057.13

29180.36

90

CALA, Revenue
Divisional Officer,
Survapet

375000

9374.41

14061.62

14061.62

14061.62

1057.13

29180.36

90

CALA, Revenue
Divisional Officer,

375000

9374.41

14061.62

0

14061.62

14061.62

1057.13

29180.36

90

CALA, Revenue
Divisional Officer,

375000

14062.08

21093.12

21093.12

21093.12

1585.74

43771.99

90

CALA, Revenue
Divisional Officer,

375000

70307.63

105461.44

105461.44

105461.44

7928.39

218851.27

54

90

CALA, Revenue
Divisional Officer,
Suryapet

375000

9374.41

14061.62

14061.62

14061.62

1057.13

29180.36

35

91

153,75

CALA, Revenue
Divisional Officer,

375000

14061.16

21091.73

21091.73

21091.73

1585.64

43769.10

56

91

151.75

CALA, Revenue
Divisional Officer,

375000

14061.16

21091.73

21091.73

21091.73

1585.64

43769.10

91

151.76

CALA, Revenue
Divisional Officer,

375000

14062.08

21093.12

21093.12

21093.12

1585.74

43771.99

58

bl

151.76

CALA, Revenue
Divisional Officer,

375000

14062.08

21093.12

21093.12

21093.12

1585.74

43771.99

59

92

505.86

CALA, Revenue
Divisional Officer,
Suryapet

375000

46872.99

70309.48

70309.48

70309 48

5085 73

145904.69

60

92

252.92

CUALA, Rovenue
Divisional Officer,
Suryapet

375000

23435.57

35153i85

35153.35

35153.35

2642.76

72949.46

61

92

252.92

CALA, Revenue
Divisional Officer,

375000

23435.57

3515388

35153.35

35153.35

2642.76

72949.46

62

92

910.53

CALA, Revenue
Divisional Officer,
Suryapet

375000

84369.71

126554.56

1805

1805

128359.56

128359.56

9514.13

266233.26

63

97

303.51

CALA, Revenue
Divisional Officer,
Suryapet

375000

28123.24

42184.85

62344

62344

104528.85

104528.85

3171.38

212229.09

97

556.43

CALA, Revenue
Divisional Officer,

Suryapet

375000

51558.80

77338.21

450

31672

32122

109460.21

109460.21

5814.14

224734.55

"



Divisiona) Officer,

r‘ ]
——— T ] | |
i I e — | 77338 1 5814.1 160490.55
375000 / 51538.80 0 0 | 7782 | 7738 | e |
i Sur\"mct S ,V,J’m,,_n SR |
| ‘: i ‘Lf:\L/\, RU\‘('HUU / / ) 1" - 8985.51 151.64
66 | o9 | 859.94 Divisional Officor, 375000 | 79682 04 11952306 | ol 8560 128083.06 128083.06 o
| Suryapet !
/’ 10212983 |
67 ¢ 54.09 375000 | 32809.98 0 L |
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| CALA Revenye 29180.36 J
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11717.78
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Divisiona] Officer,
Suryapet
CALA, Revenye

Divisiona] Officer,

36474.73 |

: {
1757668 | 1757668 m 36474.73 )

375000

375000 11717.78

36474.73
CALA, Revenue

Divisiona] Officer,
Suryapet
CALA, Revenye
Divisionaj Officer,

17576.68 '*' 17576.68
|

140616.18 | 140616.18

291803.62

3 {
_ 482549.05 482549,05 3224238 997340.49 |
285920.04 48 ;
uryapet ;
CALA, Revenue , 98195.98
[ 75 1 100 2073.98 Divisionai Officer, 2826248 | 28826248 2167102 i
I Su apet
' 328.69

102 2428.08 ivisi ficer, 375000 337478.84 387478.84 m o

Suryapet

('.'AI.A, Revenye

77 | 103 4957.33 Divisional Officq. 375000

Suryapet

763672.30 76367230 | 5179915 1579143.74
i 0 173839.42 173839.42 360364.35
- 0 351540.46 26428.14 729509.05
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